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CENTRAL AI)MI NISTRATIVE TRIBUNAL 

ERNAKULAM BENCH 

OA 2, 67, 8.7, 113, 1.26, 137, 181, 212, 266, 28, 
269,277,281, 299, 300, 301, 302, 303, 31.9, 325, 
326, 327, 328, 329, 331, 333,3.44, 345, 346, 347, 
348, 350, 3.51, 352, 353, 354, 355, 351, 357, 358, 
359, 362, 363, 364, 366, 368, 369, 370, 371,-372, 
373 380, 381, 384, 386, 38.8, 390, 392, 393, 394, 
39, 400, 404, 406, 413, 423, 444, 453, 488, 492, 
499, 507, 509, 510, 557, 566, 567, 580, 582, 601, 
634, 635, 791, 822, 88.0, 898, 904, 905, 939, 942, 

952, 1100, 1202, 1225 of213. 

Thursday, this the 6th  day of March, 2014 

CORAM: 
Hon'ble Mr.Jtistice A.K.Basheer, Judicial Member 
Hon'ble Mr. K.George Joseph, Administrative Member 

OA 29/2013 

C.H. Mohammed Yasin 
S/o Kidavu Koya, 
Charnayath House, Kiltan Island, 
Union Territory of La!<.shadweep-682 558 

'I'.P.Latheef 
S/o Atteka 
'ihiruvathpura, Kiltan Island, 
Union Territory of Lakshadweep-682 558 

(By Advocate: Mr. Shabu Sreedharan) 

V ers us 

Union 'l'erritory of I..akshadweep represented by 
the Adrninistrator,Kavarathi Island-682 555 

2. 

 

The Director of Panchayath 
Union Territory of Lakshadweep 
Kavarathi Island-682 555 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan Island, Union Territory of Lakshadweep-.682 558 

Applicants 
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The ExeUtiv•e Officer 
Village (I)weep) Panchayath 
Kiltan Island, Union Territory of I.akshadweep-682 558 

ThePrincipal, 
Government.Senior Secondary School 
Kiltan Island 
UniOn Territory of Lakshadweep-682 558. 	 Respondents 

(By Advocate: 	(Mr.S.Radhakrishnan (Rl,2 & 5) 
(Mr.R.Ramdas (R3) 

2. 	0A67/2013 

Seed ikoya.M. 
S/o Abbosala Koya 
Malayattiyoda, Kiltan Island 
I)niQn Territory of Lakshadweep-682 558. 

l/IaishaJ". 
S/d K.idavu Kornalam 
Thenakkal F-louse, Kiltan Island 
Uiion Territory of Lakshadweep-682 558. 

Abdulla'A.P, 
S/o Khalid 
Alirñapura, Kiltan Island 
Union Territory of Lakshadweep-682 558. 

ai 
S/Q.1 jYth. .Koya 
Puthi'athe1clè1a I 11am, Kiltan Island 
Union Triitoiy of[ akshadweep-682 558 

Sayéd,Muhamrned Koya C.H. 
S/O ;  :Muthukpya 
Charnayath House, Kiltan Island 
Union Territory of Lakshadweep-682 558. 

RaeekKhä I-LM. 
S/o Abdul Rhman 
Aliyar I-lou, Kiltan Island 
Unior Territory of Lakshadweep-682 558. 

(By Ad)/ocate MrShabu Sredharan) 

Versus 

Applicants 
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Union Ten itory of Lakshadweep represented by 
the Administrator, Kavai athi Island-682 555 

2 
	

The irector of Panchayath 
Union Terntory of Lakshadweep 
KavàthiIsland-682 555 

The Chairperson 
Village (Dweep) Panehayath 
Kiltan Island, Union Territory ofLakshadweep-682 558 

The Executive Officer 
Village (Dweep) Panchayath 
Kiltari Island 
UniQn Territory of Lakshadweep-682 558 

(By Advo6àte: 	(Mr.S.Radhakrishnan (Ri ,2 & 4) 

3 	0A8712013 

Respondents 

Abdul Salam P.P., age 43 
Sb Saidmuhammed 
Puthiyapura, Kiltan Island 
Lak shad weep. 

Sj4dhan,agc33 
S/o, 	m Sàjdrn9hmed 
Kat1I-L6use, Ki ltan Island 

(By Ad'ocate: Mr,Pratap Abraham Varghese) 

Versus 

The Administrator 
Uiion Territory of Lakshadweep 
Kavarathi -682 555 

Th Director, Department of Science & Technology 
Lalshdeep Administration, 
(aaratb Tsland-682 555 

ji f 

5i>i.loiaf Officer 
Ofj of th Environment Warden 
D$drtmento Environment and Forest, 
Kiltan Island, Jakshadweep-682 558 

The Chairperson, Village (Dweep) Panchayath 
Ki Itan Island, Lakshadweep-682 558 

Applicants 

Respondents 



• 	 • 

(By Advocate 	(Mi S Radhakrishnan (R1,2 & 3) 
.(Mr.R.Ramdas - R4) 

4. OA 113/2013, 

I. M,uthuko, ya T.P. 
S/o I(idave Haji 
Thu -u vathpura, Kiltan, Lakshadweep. 

 SaiP. 
S/JbrahirnFJajj 
Piridara, Kiltan, Lakshadweep. 

 Yaèoob P.1K, 
S/oSubair.A. 
Punnaldad, Kiltan, Lakshadweep. 

 AliMohamnied 
S/o Attak a, Aliyar, Kiltan, Lakshadweep. 

 KUrThikoya A.P. 
$/o Sayed Muhanirned P.K. 
A1rakkalapura, Ki Itan, Lakshadweep. 

6 bdiI1a A 
S/ Kiave T P 
A1icor 	IKiltan, Lakshadweep 

7 Muiavvar 
/d Shaik K.K., Palliyachetta, Kiltan, Lakshadweep. 

8. a thai'C.H. 
S/oN4011arnnied P. 

Chadipur,Iijtan, Lakshadweep. 

9 JaheernP 
S/$ Mohmrnd V, 
Pakkiyoc1 	Kiltan, Lakshadweep 

10 hpeedPT 
§16 kunhi Haji, Pallithithiyoda, 

Iakshadweep 	 Applicants 

(By Advo:c:.K4s.Daisy I Daniel) 	
•0 

0, 	

•• 	 Versus 

,00 
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S i 	The Administrator 
Union Territory of Lakshadweep 
Ka.varathi-682 555. 

	

2 
	

The Chairperson 
Village (Dweep) Panchayath 
Kj1t4rj682 	S:' 

	

3 
	

The Eplipnt Officer 
KavaráthiLkshadweep-682 555 

.irector of Panchayath 
Department of Panchayath 
Kavarathi - 682 555 

The Executive Officer 
Village(Dweep) Panchayat, Kiltan - 682 558W 

1-lorticuhura! Assistant 
Village (Dweep) Panchayat, Kiltan-682 558. 

(By Advocate: Mr.S.Radhakrishnan-R1 ,3,4&5) 

s. 	OA 12612013 

1. 	Asadulla K.C. 
Sb Yousuff 
Kannichetta, Kiltan Island 
UT of Lakshdadweep-682 558 

2, 	Kunhi.M. 
S/a Ambukoya 
Mandurnrnbl, Kiltan Island 
UT of LksFcweep-682 558 

J. 	Nasar.K. 
S/o Mohammed 
Komalarn, Kiltan Island 
UT ofakshqadweep-682 558 

Saleern P.P. 
S/a hiamsa 
Puthenpura, Kiltan Island 
UT of Lakshdadweep-682 558 

afeek PP. 
$/a çhan'dan 
?urathira, Kiltan Island 
UT ofakshdadweep-682 558 

Respondents 
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6  

6 	Kunhi K P 
Sb Pukoya 
Kattâmpally, Kiltan Island 
UT of Lakshqaaweep-682 558 

7 	Abdul Kasim P V 
Sb f'/Iuneei 
Pntàftive1i,. Kiltan Island 
UT of Lakshdadweep-682 558. Applicants 

. 

(By Advocate: Mr.Shabu Sredhara) 

Versus 

1. 	Uiion Territory of Lakshadweep represehted by 
the Administrator, Kavãrathi Island-682 555 

2 	I he Dii ector of Panchayath 
Union ['eli itory of Lakshadweep 
Kavaiathi Island-682 555 

The Qhairperson 
Vi•llae' (13, Dwee') Panchayath 
Kiltar island, Union Territory of Lakshadwcep-682 558 

The Executive Officer 
yillage(I'eep) Panchayath 
Kiltan Island, Union Teiiitory ofLakshadweep-682 558 

5 	The Environment Waiden 
Department of Envii onment and Forest 
Zonal i Office, Kiltan Island 
Union Feiritoiy of Lakshadweep-682 558 	 Respondents 

(By Advocate 	(Mi S Radhakiishnan (RI,2,4 & 5) 

6 	OA 137/2013 

Ja!aludheeii K.K. 
8/o Shalk Iooyalap 

Islaid, 1opva1ap House, Kiltan 
UT fLkhadweep-682 558. 

2 	NQÔUI Islam ci-! 
Sb ia!!akoy 

Island, 
U. of Lkshd.eep-682 558. 



	

,. 	
Ihfathu!la.T;K.. 

4v8 'P'.:LakshaOweep-682
nka1 house, Kiltan Island, 

U 	558 

	

4. 	Anerali A.P. 
S/o S'ed Mohathrned 
Araka.!apura House, Kiltan Island, 
UT of Laksh.dweep-682 558. 

Ismail 
S/0 Yusuf 
Tholiyoda I-louse, Kiltan Island, 
UT oftakshadweep-682 558. 

Syed Mohammed Koya K.P. 
Sto Mohamined 
Kanjipura 1-Iduse, Kiltan Island, 
JT of Lak.shadweep-682 558. 

Kasimkoya C.H. 
Sto Muthukoya 
Ammipiira I-louse, Kiltan Island, 
U1' of Laksh.dweep-682 558. 

(By Adyocàte: Mr.Shabu Sreedharan) 

App! icants 

Versus 

Union feriitory of Lakshadweep represented by 
the Adrninistator, Kavarathi Island-682 555 

2. 	]he Qirector 'of Panchayath 
LTion jerritory of Lakshadweep 
Kavarathi Island-682 555 

3 	1 he Chairperon 
Vi!!age (Uweep) Panchayath 
Kilt4n ts(and, Union Teiiitoiy of Lakshadweep-682 558 

4 	TheecutiveOfflcei 
Village (Dweep) Panchayath 
Kiltan Island, Union Territory of Lakshadweep-682 558 

5. 	heAssistahtEngineer 
Electrical Sub Division 
Kiltai Island 
Union Territdry of Lakshadweep-682 558. 	 Respondents 



-- 	 - 	 - 
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(ByAdvocate: Mr.SRadhakrishnan (R1,2,4 & 5) 

7. 	OA 18112013 

I. 	Sadakathulla.A, age 38 
Sb Kunhi Aharnmed 
Ajnad I-louse, Kiltan Island 
La k shad e e p. 

2. 	Nàrarulla PT, age 26 
Sb KuiThi 
Pallithithiyoda House, Kiltan Island 
Lakshadweep. 

(By Advocae: Ms.Dá'isy I. Daniel) 

Versus 

The Administrator 
)iion Territory of Lakshadweep 

Kávai'athi-682 555. 

2. 	Th:,cbairperso 
Vil1ag (Dweep) Panchayath 
Kilth,-682 558 

.. 
I)irectotof.,Pnchayat 
Departrnnt o f Panchayath 
Ka')rathi-68,2 558. 

. 

App Ii caii ts 

Respondents 

(By Advocate: Mr.,S.Ràdhakrishnan (R1& 3) 

8. 	O.A.No. 2.12/20,13 

P.P. I-lavvabi, Wbo. Abdul Salam 
Labourer, Agricultural Department, 
Ati Island; Rsiding at Pallipurarn House, 
Utdh Ten itoly of Lakshadweep, 

(By Ady6ce:Mr 	Jaju Babu) 

1 	Versus. 

The Director of Agriculture 
Union Territory of Lakshadweep 
Kaiaratti lslaid - 682 555. 

Applicant 
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12 . 	The-Administrator 
Union Teritori of Lakshadweep 
Ka.varatti Is1nd ----682 555. 

(By Advocate Mr S Radhakrishnan) 

	

9 	0A266/2013 

SabirAIi.( 
Kur,iyathyod I-louse, 

- 'Ki1tan Island. 

C.P. F-iroz - 
Chemmanam Palli House 
Kalpeni Island. 

 K.P.. CheriyakQya 
Karuppathaj5ura House, 
Kalpeni Island. 

 t'1.CJaffèi' 
PalclipuraHouse 
<.alpeni Island. 

- Habsa. A 
Alikone House 
Ki Itanls!atid. 

 A.P Naserna 
Aynapura Hduse, 
Kavratlji I1ard. 

(By Ad'ocat 	4\'r5 4 JK 	Gangesh) -mi 

S  

versus 

 fh&i'iiirtor, 
\dhinisfrtioi of the Union Territory 

b.fLakshãdweep, Kavarathi —682 555. 
 Thebiretor (Services) 

Administra,tion of the Union Territory 
of Lakshadwep (Secretariat), 
Kavaratti 	- 692 

 epartir{t1Environment of Forests 
LlniibP Eryy of Lakshadweep, 
I<â\'ã1ath.-2 555. 

5', 
0 

, 1 

Respondents 

App! i-cants 

Respondents - 
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(By Ad\'ocate: Mr. S. Radhakrishnan) 

10. O.ANo. 268/2013 

M:NbpiuFAieen 
Sb. lCt.l. 	Mohammed 
Mula'a House, Agatti Island 
U n ion 'Territory, Lakshadweep. 

B.M. Mansoor 
Sb. Late A.C. Mohammed Jalaluddin 

'Bha'kath Manzil 
Agati Island, Union Territory 
Lakshadweep. 

(By Advocate: Mr. Grashious Kuriakose) 

Versus 

he Adminisfrator, 
Unioti Territory' bfLakshadweep, 
!<avarathi - 682 555. 

iThe IDirector of Panchayath, 
Department of Pànchayath 
Kavaratti 7 :682 555. 

Director of Sipnce and Technology 
an Err1 r9nnent,, 
Union TIertoi,' çfLakshadweep 

'Kavarathi - 682 555 

Director (Labour & Employment) 
Kavarathi 68 555. 

Special Officei 
\'iilage (Dweep Panchayat, Agatti) - 682 558 

(By Advocate: Mr. S. Radhakrishnan) 

H. 	()A 269/2013 

Aham?ñed Basheer'A;C., age 32 
S/o T.O°unis 	' 

Island, 
Lakshd4. 

(By A 	cat Mr.shious Kuriakose) 

Applicants 

Respondents 

Applicant 
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Versus 

1 	I he Adrniristj ator 
1ioTeirito' of Lakshadweep 
Kvraihi -682 555 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan-682 558 

The Employrnnt Officer 
Kavaratlii, Lakshadweep-682 555. 

Dirctbrof.Pnchayath 
Départrneiit of Panchayath 
Kavarathi -682555 

The Eecutive Officer 
Villg (Dweep) Panchayath 
Kilta682 558 

Horticültural Assistant 
Village (Dweep) P.anchayat, 
1<11tan482 558. 	 Respondents 

(By Adoate: 	(N4r.S.Radhakrishnan (Rl,3 & 6) 

12. 	oA2,/2oJ3,: 

Hameag 2 
DIo 
NarnbihHoise, Jiltan Island 
Lakshad.wdp 	 Applicant 

(By Ad\octe: Mr.Grashious Kuriakosè, Sr.) 

Versus 

I. 	Tie. Adniinist$ior 
JT' L,  kshE1eep, Kavarathi-682 555. 

2 	bu etEp,f àbôhayath 
Depâi'thènt 'f Panchayath 
Ithi62 55. 

3. tivOfficr 
Vi! l'ae (Dweej5) Panchayath, Kiltan-682 558 



Respondents 

. 

2. 	Sayed Badushä Muhideen S.V. 
Shahar Ban Vilas House 
C h et I at. 	 Applicants 

(By Advocate: MrX3rashious Kuriakose, Sr & Ms.Daisy I Daniel) 

Versus 

TheAdministrator 
UT of Lakshadweep, Kavarathi-682 555. 

Director 
Scince & Technology 
Chetlat-682 556 

DIJ•Cto1 of Panchayath 
Rural De'e1opment Department of Panchayath 
Cheiiâi-682 556. 

 
\Jillage(D\eep) Panchayath 
C het! at- 6 g2 55 5. 

Addl.ub DiVisional Officer 
Chetlat-682 556. 

Junior Scientic Officer 
Chetlat-682 556. 

Accounts Offider 
Secjctariat, Ka"varathi-682 555. 

(By Adocate Mr $'adhakiishnan-RI-3 & 5-7) 

14. 	0L4. 99/2013 

Respondents 
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A.K.Sajeed 
AklEara 1-louse. 
KalpniIsanØ: 

 
• 	 Poodyem House 

Kalpeni Island. 

AT Ahadabi 
Athanarn Thottam House 
Kalpeni Island. 

• 4. 	P.P. Sulaikh.a 
Puthiya Pandaram House 
Kalpeni Island. 

5. 	C.. Noorjeha 
Chenirnanarn Pl1i 1-louse 
Kalpeni Island. 

6 	AK. Beebi 
Arakkalar I-louse 
kaIni Island. 

7. 	M.P. Mohammed 
iv1u1Lpra House 
IaIpeni Is1ad, 	 Applicants 

(By Advocp Mi K B Gangesh) j.  

Versus 

	

• 	 • 	 r 

TheAdministrator, 
Adnini:sti.tioii of the Union Territory 
of Lakshdwep, Kavarathi —682 555. 

The Directon (Services) 
Adthinistiatiqp of the Union Territory 
o F. Lakshadwep, (Secretariat), 

a''aratti - 6555. • 

Part  
Unin Territy of Lakshadweep, 
Ka\thi.682 555. 
Rèrid y  its Director. 	 Respondents 

(By Advdcte: M. S. Radhakrishnan) 



14. 	 S 
15. OA 300/2013 

1. 	B.Koya, age 42, 
S/o Bammad, Bilutheth House 
Andrott Island. 

2; 	B.Ahamrned, age 43 
S/o Mohammed, Bakakada House 
Androti. Island. 

K.K.Moharnmed Basheer, age 49 
S/o Nalla Koya, Karakunnel House, 
Androti Island. 

P,P.1Iassan, age 41, 
S/o Sayeed Bukari M.P.,Pandathpura House, 
Andrott Island, 

,M.P.Pookunhi, age 50 
S/o Khader, Matharapura House, 
Andrott Island. 

M.I3arnpathi, age 50, 
S/o Asainar, Kakkett House, 
Andrott Island. 

C.Mohammed Kasirn, age 44, 
S/o Koya Kidave, Chettathada House, 
AndroU Island. 

K.P.Mohammed Yaseen, age 33, 
S/o Nallakoya, Kattupra 1 -louse, 
Andrott Island. 

T.P.Shamsuddeen, age 30, 
S/o Kunhi Koya, Thattarnpokkada House, 
Andrott Island. 

B.Mullakoya,.age43 
S/o Kidave, Bithnatt House, Kavaratti Island. 

P.P.Fathirnath, age 41, 
D/o Kunhiseethi, Palath Puthiypura House, 
Andrott Island. 

A.Jamal, age 48, 
S/o Abdulla Attalada, Aliyathara House, 
Andrott Island. 
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13. A.Mohamrned Mustafa, age 32, 
S/o Kidave, Aliyathara House, 
Andrott Island. 

14, 	L.Khadeejomabi,age4l, 
D/o Buhari, Lavanakkal I-louse, 
Andrott Island. 

C.Pookoya, age 42, 
S/o Sayeed Mohammed, C Kunnashada House, 
Androti Island. 

K.Subaida, age 39 years 
D/o Kidave, Kunnashada, 
Andrott Island. 

A.Kunhi Seethi, age 51, 
S/o Ukkas, Aliyathara, 
Andrott Island. 

T.B.Moharnmed 1-lussain, age 37, 
S/o Kosamma C.P., Thacherry Biyyada, 
Androti Island. 

P.N.!-Iakeem, age 48, 
S/o Siddique, Pudiya Nalarn, 
Androti. Island. 

K.K.Kunhibi, age 52, 
S/o Yousaf, Kornalarn Kattu, 
Andrott Island. 

K.K.N.Khadeejornrnabi, age 39, 
S/o Sayeed Mohammed Koya T.P. 
Kolikkai Neduv.ilakam, Andrott Island. 

Mohammed Murshid, age 36, 
S/o Koyamma IK.P, Moosathada, 
Andrott Island. 

K.C.Mohammed 1-lussain, age 39, 
Sb. Sayeed Ismail, Kannichetta, 
Andrott Island. 

P.P.I-lamza, age 34, 
Koyakidave M.P., Pandathpura 
Andrott Island. 



won 	 . 
M.P.Khaleel, age 37, 
S/o Assainar, Matharapura I -louse, 
Andrott Island. 

P.P.Hassan,age4l, 
S/o Abdul Khader K., Perumpally House, 
Andrott Island. 

P.M.Thajunnissabi, age 39, 
Dbo Majeed, Puthiya Manzil, 
Androfl Island. 

L.Pathurnrnabi, age 37, 
D/o YousafT., Lavanakkal House, 
Andrott Island. 

1-1K. 1-1ussain, age 35, 
S/o Pookunhi, I-lalookakkada House, 
Andrott Island. 

M.P.Mohammed Rafeek, age 31, 
S/o Koyamma, Kunnarnkalarn House, 
Androfl Island. 

K.Mohammed Fasal, age 32, 
S/o Kunhi Seethi Koya, 
Kadiyamrnada 1-louse, Andrott Island. 

K.Mohammed Basheer, age 34, 
S/o Aboosala U.K. Kunthathalam House, 
Andrott I1and. 

K.K.Mohammed Fardok, age 27, 
S/o Kunhi Seethikoya, Kerakkadama!i House, 
Androti Island. 

AJsheed Khan, age 39, 
Sb Sayeed Ismail, Aliyathara House, 
Androit Island 

K.Abul Salam, age 33 
S/,o Muthukoya, Kannathimmada House, 
Andrott Island. 

K.K.Anwar I-Iussain,age 31 
,S/o Koya V., Kerakkada 1-Iciuse, 
Andrott Island. 
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P.Mohamrned Rafee, age 25, 
S/o Mullakoya, Pachanal House, 
Andrott Island. 

T.M.Mohammed Aliyul Akbar, age 32, 
S/o Basheer, 1Kakachiapura House, 
Androit Island. 

Basheer Karalcunnel, age 41, 
S/o Sayeed Mohammed A.C., Karakunnel House, 
Andrott Island. 

Ubaidulla, age 29, 
S/o Seethi, Bappathiyada House, 
Andrott Island. 

P.P.Mohammed Farook, age 37, 
S/o Pookunhi lKOya, Thekila 111am, 
Andrott Island. 

M.M.Sayeed 1-lussain, age 27, 
S/o Sayeed Koya, Moosankakkada I-louse, 
Andrott island. 

M.C.Hammedathbi, age 37, 
D/o Y:ousaf, Mylachetta i-louse, 
Andrott Island. 

Doulathabi, age 33, 
Dbo Kidave, Lavanakkal House, 
Andrott Island. 

Gul'rar, .Madeena Beegum, age 37, 
Dbo Mohammed B, Allyathara I-louse, 
Andrôtt Island. 

	

46 	K K Pookunhi Koya, age 36, 
Sb Yacoob, Kolikkatt 1-louse, 
Androlt island. 

47. KDervesh Mohammed, age 36, 
S/p Sayeed Mohammed, Kachashada I-louse, 
Andrott island. 	 Applicants 

(By dvocate: Mr.K.B.Gangesh) 

Versus 



. 

I 	The Administrator 
Union Territory of Lakshadweep 
Kavarathi -682 555 

Director of Education 
Directorate of Education 
Administration of the Union Territory of 
Lakshâdweep, Kavarathi. 

Director of Panchayats 
Department of Panchayats 
Administration of the Union Territory 
of Lakshadweep, Kavarathi-682555 

\'illage. (Dwee.p) Panchayat 
Androth Island represented by its 
Executive Officer. 

Faisal Ameen 
S/a Pookoya N 
Achammada House, Androth. 

Mohammed Shamsheer M.K. 
S/ôBathesha U.P. 
Mayamkkada I-louse, Androth. 

Mohammed Asker 
S/o Seethi 
Al iyathara I-louse, Androth. 

Noushakhan M.K. 
S/oSied Koya 
fV1yafrnkakkada I -louse, Androth 

Mdhinmed Kasim P.P. 
S/a IKidave, Palathupra 1-louse, Androth 

Abdu!Akbar 
S/a 	ibair 
Panclath Puthiya Pura I-louse, Androth 

I 1. 	i\'l uj cc b Ra hm an 
S/a Ibrahim 
Aliyathara I-louse, Androth 

12. 	Siai K.l'. 
qisim Koya 

Kwjui1i5iathi I-louse, A iid roth 
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Mohammed Hassan 
S/o Kunhi Koya 
Ayenamada House, Androth 

Mohammed Abdusalam T 
S/o Abusala 
Thechëri House, Androth 

Muhammed Rafi 
S/o Nalla Koya K. 
Poodarnkakkada House, Androth 

Muharnrned Kassim 
S/o Koya 
Shaikkinte Veedu 1-louse, Androth 

P.P.Koyamma 
S/o P.K.Kidave 
Palathupura House, Androth 

Muharimed Khaleel 
S/o Abdulla 
Aliyathara I-iouse, Androth 

Muhammed Basheer C.P. 
S/o Abdul Khader 
Cherikkal Puthiyapura House, 
Androth. 

(By AcvQQ;ate: 	Mr.S.Radhakrishnan - RI -4) 
(Ms.Rekha Vasudevan (R5- 19) 

Respondents 



16. OA;301/2013 
	

S 
1. 	Attakoya TN, age 44 

S/a lKçiya Thankgal.T, 
] hailath Valiyakkattu 
Andiath Island 

2 	Sayced JKoya, age 43 
S/a Ko.yKide Aliyathara House, 
Andrath Island. 

Mohammed, age 54 
S/a Shaban, Birlyammada House, 
Androth Island. 

Yousai, age 60 
S/a Ahammed, Kandalath House, 
Androth Island. 

) 

	

Mujee Rehman, age 35 
S/a Koya, Kaiachetta 1-louse, 
Andioth Island 

Abdul Jasar,age. 38 
S/oNalIa Koya, Kunnashada House, 
Androth, Islaid... 

7 
	

Mohammd.Basheer, age 37 
S/a Yacooh, .1fliyathara House, 
Andioth Island 

E;J 
	

Slihaudee age 35 
S/a Sayeed1oya, Pandath Puthiyapura 1-louse 
Anljoth Iand 

9. 	Paokaya, age 44 
S/oKbyamrna,'Mavarnpokada I-louse, 
Afldrath Is:land I' 

Nau ía!, age 43: 
S/.o1Kayaim:Køya, Thacheri House, 
Andioth Island 

age37 I  
S/oeethi, '1 hchci 1 Moosathada House, 
A1nd1oth Island 

4. 

	

•;: 	 :. 



Hassan, age 30 
/bJaiyia1udheen, .Kadiyammada House 
ridr3th 18'1iid. 

MohanThedRafee.k,age41 
S/b Ayhommabj, Bilutheth House, 
Añdroth Island. 

Ja!al,age37 
Sb Kunniseedhi, Palathupura House, 
Androth Island. 

Farook,age49 
8/9Koyarnma, Pochalarn House, 
Añdroth Island. 

Abciul Flassan, age 5 1 
/p Abduj Jhader, Karaçhetta 1-louse, 

Androth Iiaii'd. 

K6ya age 48 
Sb Sayeed Mohammed, Thacheri Moosathada House, 
Androth11ànd. 

i3asheer, age 47 
S/o.Kidave, Mopdarnpura House, 
A, ndrofh. Isni. 

19 Mhain med Hssain, age 42 
510 FWrneed,Azhikakem Pura House, 
Andibth Island 

20..Jabb4r,age39 
S/oNallaKo, Kunnashada House 
Androth Island. 

21.I/Ioharnmed Liyaudden, age 33 
5/0 Sayced Mchammed, Neelathupura .House 
Androfh I1ahd. 

22. 	hIbed,age 4 
/o SVçed?v4hammed, Kunhali House, 

23 	8ha1u1 i-Târne1, ae 33 
S/oKidave,j?oodamkakkada House 
Androth Islan , . 

24. Ràiad Beebi age 46 



S i.' 	ftithiyana1akam House, 
Andioth Island' 

25 	Indcen, age 60 
S/6 Aharnned, Kandalath House, 
A n' d r oth Island 

26 Mohammed Saleern, age42 
Sb Sayeed Mohammed,4 Kunnashada House, 
Andi oth Island 

27 	Gafooi,age4l 
Sb [hangu Koya, Pentarnveli House, 
Ahdroth Islaiid.. 

Siddee'quea43 
S,to Kidave, v1odiyothada I-louse, 
Androth IslancL 

Shanayas gd 33 
Sb Kinhi Koya,, Pochalarn House, 
A,ndoth island.' 

Pookunh, age SOn 
Sb Kidave, Aliyathara House, 
AnioF Is)and 

I 	 •' 	?1' 	I 

Kaleelagp 
Sb Buhari Asanakar House 
Andioth Islançi 

36 Illyas, age 
Sb Hamza Koya, Aliyathara House, 
Andioth Island 

Mohammed sheer, age 39 
S/p Sayced vIoharnrned, Aliyathara House, 
Ai'ddjh Is1hd., 

4 	 I-i 
Mohcmtn1Pfi, age 33 
S/oSayeed 1ii1, Aliyathara House, 
AnIioth island 

Chei iya Koy, 'age 46 
Sb Kader, Matharapura House, 
Andioth Is1ad 

H.'. 

30 

31 

32 

33 

 

 



36 Mohammed Saleem, age 33 
S/o :KOyanüna, Kannipura I-louse, 
AhdoIsland.. 

	

37. 	Shains.uddeeh, age 33 
S/o.Abdul Kadei, Belichetta House, 
Androth Islähd. 

	

38 	Kunhiscethi, age 47 
S/o Ahoo Sala, Lavanakkal 1-louse, 
Androth, Island.. 

39. Yacoob. , age 45 
S/o Sanddeen Kunnashada House, 
Androth Island. 

	

4.0. 	Abdul Jabbai, age 38 
Sb Sayced Mohammed, Kannichetta House, 
Androth Island. 

	

41. 	Jàmal, age 41 
S/p Sayeed Bukaii, Bidurnkattu Bilutheth House, 
Andioth Island 

	

42 	Subaida, age 
D/o$ayeeq Bukau, Thacheii Biyyada, 
Andioth Island 

	

43. 	Saj.ia 	age 29 
I/bN.a11akoy8, Lavanakkal House, 
Aiid.rbth Island. 

	

44 	Shaharias lcegurn, age 28 
D/o Kunhi Ko'a, Lavanakkal 1-louse, 
Andioth island 

	

45 	S tyad hn ge 32 
S/ Pookunhi, Rahrnath Villa, 
Andioh Island 

	

46 	inmddecñ P P T, age 33 
Sb Nasai, Chodath House, 
Andioth and 

47. 	1qbdlage 
S/p Yousaf, Pdaram House, 
Andi oth Island 



IJassan, age 39 
S/o Sayced Bukari, Matharapura House, 
Androth iSIä;1d 

Mohammed Saleem, age 38 
S/o Yousal, I hailath House, 
Andioth Island 

Mohammed M:usthafa, age 36 
Sb Ppokoya,Neganmàda I-louse, 
Androth Island. 

Koya, age 36 
S/a Attakoya, Mathil House, 
Androth Island. 

Kamil,age4l 
S/o Muthu Koya, Palathupura House, 
Andioth Island. 

53 	AsJ agc0 
S/a Suihi Koya, Lavanakkal I-louse, 
Andi oth Island 

Sdkaia, age2 
S/a Muthcikoya, B i lutheth House, 
And roth Island. 

Salih,ge.37 
S/a K uni koya,Aynamada I-louse, 
A.ndl - oth.Islaid. 

56 	Rahmathulla, agc 39 
S/a S iddceque, Bi lutheth House, 
Andioth Island 

57 	Mohammed Aslam Nasei, age 40 
S/a Syee&.Mpham mcd, Palliyet House, 
Andiath lslaid. 

Sayced Mohammed, age 42 
S/a Kasimi,ichadapurakattu I-louse 
Androth Islad. 

Ahvar Hussaii, age 29 
S/a Pobkoya,Kunnashada I-louse 
Androth lsInçt 

. 



Mujeeb Rehman, age 37 
S/o.Sayeed Buhari, Karakunnel .House 
Androth Is'and. 

Nou Ic! K, age 33 
$bo I.attaya Koya, Cheriyadam House 
Androt:h Island. 

65 	Abd1 arnad, age 45 
Karakkada I-louse 

ndi'oth Is1nd. 

Shamsu Shumos, age 34 
Sb Cheriyakoya M., Pentarnvilapura House 
Aridroth Island. 

Mb'hamdAdul Naser, age 3 .08 
Sb, Jalee! Mkottiathattu I-louse 

ndioth Is1ncj 

68 	Mohaiined thahuIla, age 33 
$/dIK6ya ikoya, Nal lal House 
jhd.ot]i ls1d.: 

Ira't1i.lIah;:g e 30 
S/b. Iunhisethi, Perumpalli I-louse 
Andioth Island. 

Riyas, age 
5/6 Shaik Kob'a  P.S., Pentambelipura House 
Abdroth1.s!ar)6. 

71 	Nsaitg 
s/iaJP.?. Pandathu Lavenakkan House 
Andioth Islai 
:1: 



72. 

73 

74 

S 

75 

76 

77 

79. 

IiJ 

II 

M. 

Mohammed Naseer, age 28 
S/Muhamd, Pentamvelipura House 
Androth Island. 

Raulath Beegurn, age 29 
Sto Thangakoya, Arathupura House. 
Androth Island. 

Fathahuddèen, age 38 
S/o Kidave U.K., Makket T-Jouse 
Androth Iland. 

Badàlth1Mune.r, age 32 
Sb. 1b.dul J'hder, Moodampura House 
Aiidr6t1i Islajd. 

Molammed 1y1ustafa, age 33 
S/U Ahanmadi'ya, Jabalpura I-louse 
Androth Island. 

MohamnqdKasirn, age 47 
Sb. Kd4VK:., Makket House 
AidrotEId. 

Mahd.t kboosa1ih, a g e 40 
SbèedMäharnmed, Bilutheth House 
Anclioth Isldrid. 

k661se1i1 	e 47 
Sb Yousaf I'Iëtbarapura!atte House 
Androth Is!aid. 

F1arhsa Koya, age 42 
S/o AhâiiiiidMakkett I-louse 
Andioth Isiard. 

• 	•:. 	 :1. 



Baheer, age 55 
1'11acheri Moosathara 
Androth Island. 

Mohammed Farook, age 33 
Sb Nallakoyaç.L., Tharampalli Makket 1-louse 
Ancftoh Island. 

Aboolih a 	3 1 
S/p 1aik J<o, Moosakada House 
Aidrqh: Is1aii. 

Salebii, ae 3• 
S/6Seethi,K.rakunne1 House 
Andrhth tsland. 

1\4ohammed Kasim, age 33 
S!o Sayed N1q1ammed  P.C., Pathada 1-louse 
Aidot 1sid 

92. age 44 
S/o Kidy J çLavanakkal House 
A iilrot1i stand. 

40111711medhissain, age 41 
51.0 Sayed Is'mai I, Kandalath I-louse 
AndrotiiIs1ard. 

Sabir Khan, age 33 
Sb JQyaiflrr.1oya, "Thattampokkada Houset' 
Aiidrtfh Is1aid. 

 
S4 	.ukari, Podamkakkada House 
Aidt1 I'1hd 



TT 

96 	Akbai C , age 33 
S4o Atiakoyd K Edayakkal House 
4ndIot1i 'Is11anl 

1' 

97 	bdu1 Vaha,age 33 
Sb Th.ngakpya P , Kunchali House 
Andioth Island 

98 Mohammed Musthafa, age 42 
Edayakka1 House 
Andioth Island 

99. 	Navas, age 25 	- - 

Sb U.ussaitJlahiraManzi 1  
Adbth Islaild;. - 

100 	hanavas, ag 33 
S/6 Shaiafudeen, Mathil House 
Andoth Island 

101 	1-lassan, age 33 
Sb Seethi M, Lavanakal House 
Andioth Island 

102. MmT. .alieer, age 42 
Sb Yousal, Nellal House 
idioth Island 

103 Shamuei,'dge 36 
S/alla Kya, Kunnashada House 
Anith Island 

104 lainul Abid, age 26 
Sb Kidave K , Palliat House 
Andoth I'si. 	-- 

1 05 Muthu Koya, age 39 
Sb 	unhj Sethi, Makkette 
Andioth Island 

MohanimbliMukhbeel, age 30 
S/p Koya1mmakoya, Kerakkada House 
Andoth Isldnâ 

- 

Shatnuudeëim, 'age 27 
Sb o Koya Kidave M P , Pandathupura House 
Andioth Island 



111 	Kidavu, age 55 
S/10 Indeen M , Biriyamrnada House 
Andioth Island 

112, Kidavu,age59 
S/a [ijab, Mekkat 1-louse 
Andi'oth Island. 

113. Mohammed Salahudheen, age 26 
S/o Koya T.P., Kandeth House 
Androth Island. 

114.Moharniied Shakeer, age 22 
S/d Kthihisethi, Makket House 
Andoth 1thid. 

115, Mo1aimed Aithaf, age 24 
S/c) Jamal Mayompokkada House 
Androth Island. 

Abdul Gafoor, age 28 
S/a Nallakoya T., Bappathiyoda House 
Androth Island. 

N4ohammed Yathiya Khan, age 23 
S/a Baser K., Mathil House 
Androth Island. 

Nalla 	age 39 
S/a Khader, .P..C., 
Andioth island. 

Kunnikoya, age 35 
S/o Ahmcd, lonnikam House 
Androth Island. 



. 

120 Zainul Abid, age 41
1. 

Sb Assainai N P , Kandalath House, 
Andi oth Island 

121 Mohammed, age 50 
Sb Abdul Khadei, Kaval Chetta House, 
Andioth Island 

122 AbuNasii,agc36 
Sb Siddique, Kunnashada House, 
Andioth Island 

Mohammed Aboo Salih, age 37 
S/o.Musthafa, Amnielam HOuse, 
Androth Island. 

Ko.ya,age37 
S/o Sayeed Mohammed, Lavanakkal HOuse, 
Androth Island. 

Mohammed Raleek C.P., age 38 
S/o Sayed, çheiikka1 Puthiyapuram 
ii2di:ch Islaqd.. 	. 

MolihhibdRfek, age 40 
Sb UK1ça, ]3ihutheth House, 
Ahdroih 1sland. 

Mukbce1,'ge28 
Sb IvI'a5eedL., Perurnpal Ii I-louse, 
Andi'oh Island 

Iashc.éfKhh, age 33 
S/ci Kicv&A., Biyyadachetta House, 
A60rot1 Islan. 

I .  

4à id6ok, age 31 
S/ppbku 	IKunnel House, 
Androth Jslaiid. 

Rahmathu11ah,ge 31. : 
S/Q KbyamniK.P., Bappathiyoda House, 
Androth 1sIâid., 

MobaThicd Kasim, age 30 
5/0. .Na1lakoy içennashada House, 
Androth 1s1iL 

i. 	J 	.. 



r 

132 Moha1 mc1 Fazal, age 38 
16 Kidve ML. P , Kandalath House, 

Androth Island 

33 Mo1irin?ed Abj1 Efp 	T M , age 38 
Sb 	Thar11y Makket House, 
Andrath Island 

I 

134 Jamal,age57 
Sb 	Kidave, Poovadakkattu House, 
Andioth Island 

135; Mohammed Sále:em, age 31 
S!°. Hässan Kuniii, Keyiyoda House, 

• Androth. Island. 

136. Koyarnma,ae47 
Sbo.Aboo Sa1e1, Kavaichetta House, 
Andoth Island 

II 	
I 

137 f-lidáyathulla, age 38 
Sb Koyamma, 1Karachetta House, 
Aioth Island 

138 AbdulAzeezKhan, a g e 41 
S/o Mohammed, B irayammada House, 
Andioth Island 

139 ShamsuddIen, age 32 
Sb Sideeque M P , Pazhayakamkattu House, 
Andioth Islahd 

140 	s 	rage 33 
So yailoya, Ammelam House, 

I 	
I 	

I 

141 N1IaIoya, ae 50 
S/a Aharntd i P. 0 , Matharapura House, 
Andoth Island 

142 1 Iamza Koya,age 43 
Sb Kidave lAliyathara House, 
Andioth Isiand 

143 Mo 	eçIss, 1thn, age 28 
Afrirnelam House, 

4A4' 
A 



 

 

147. 

mm 

149. 

150 

151; 

 

 

 

155 

Sayeed rsrnaii,ae 58 
Sb i'\dul1a 1 P, idamkakkada House, 
iLs1a 

Arnjath Khn, age 28 

Sb Buniyarnin, Amielam House, 
Andioth Island 

Mohammed Iqb1, age 38 
S/a Na1Iakoy, Ieruthpa11y House, 
Androth Island. 

Pobkunni,.ge :56 
S/o Yousafl-Iaji, Bappathiyoda House, 
AndiothIsland I 

	

alln 	Isheer, age 38 
Sb Kidave A , Mayarnpokkada House, 
Andioth Island 

Chciiyakoya, age 36 
S/lKunhi.l4yP., Thacheri House, 
Androth kland. 

Nasccrnudheer K S P , age 28 
S/p Abdul Khdr T, Karachetta Sarommapura House, 
Andioth Island 

	

F 1 	i 

Abdp'Qor, age 41 
S4 Saye Buihri M , Kunchali House, 

Liyab9iahrhan, age 31 
Sb Kunnikoya M P , Chekummada House, 
Andioth IIand 

Kurchibi, ac 46 
S/o Kadei,Purnpa1Ii House, 
Andioth 1,land 

Pâthumrrbi, ge52 
P/p1 Kit Ili '.mriakoya, Kolikkattu Naduvilkarn House, 
Andioth I1änd 

13/o 1Iarna Koya, Aliyathaia 1-louse, 
Andioth 1sla 

. 



I 	

33 

156 Scethi,ago6O 
Sb 	Assaiiai , Pachanal I-louse, 
An di-dthl Tslançl 

157 Sadakkathulla, age 34 
Sb 	Buhai i V K, Chettapokade House, 
Andioth Island 

158 Bashcei, age 40 	, 

SbSayeed K , Tun nnashada House, 
Andioth Island. 

159 Mohammed Kuiaishi, age 25 
Sb 	Sayeed Moham med, Karakunnel House, 
Andioth Island 

160 Siiaj,age47 
SboKidàveK., Kunnumpura House, x idroth Island.. 

161. ohanmed Raage 31 
Sbo,.HarnzaKo.yä K., Pathummapura House, 
Andioth Island 

162 Linu1 Abid, age 26 
S/qNàllakoya K C ,Palliyat House, 
Andjdt1 Island 

163i Abdu1Jabbai, age 35 
.S/6 Kunni S e thhI,  Makkett House, 
Andioth Island 

164 Sajeed Mohammed, age 54 
S./o, Kidavu, Poovadakkattu House, 
Andioth Island 

165 Attabi age7 
D/ 	Yuef 1K P , Thacheri House, 
,tnd) oI 	!sIEpd 

166 13aI1ebs 	ae3' 
I)bo Koyamrnakoya P 	Thachei i House, , 

Andioth Island 

167 Yakoob, age 40 
Sb 	Kidavu K, Ammelarn House, 
Andioth Tslabd 



. 
Mohammed Rafee, age 42 
Sb Koyanmakoya, Mayarnpokkada House, 
Androth 11and. 

Muflakoya, age 47 
S/o.Ma ced4 K., Lav.ariaklçal House, 
Androth Jsland. 

170 Pookunhi, ag 46 
Sb Kidave P., A mn 1 aI iii  House, 
Androh Island. 

Mohammed Kasim, age 46 
S/o Yousaf, Bappathiyoda House, 
Androih Island. 

Kadccja,age5I 
I)/o Kidave K., Thacheri House, 
Androth IsInd. 

Mu11a1i,agc 
D/o Kidaveft Palathupura House, 
Andioth 11aid. 

174 Man/ooi Au /cyecd P P , age 25 
Sb M.P. Fathullah, Puràthikkatt Puthiyapuram, 
AndroU 1sIaid. 

i\li Akbar K;jae 25 
Sb Chcriyakbya, Kannathimada, 
Andi oth Island. 

i\6hammeda1cem, age 33 
oS17aikpya Kunhali 1-louse, 

Aidotli Isliid 

(By AdvbLtc' 1k BGangesh 

• 	- 	 Versus 

1'116 i\dmiisrtor.  
Administration of the UJ of Lakshadweep 
Kavarathi 62 555 

Depaitmei1 O.dAl j  
UT 0 FLaklia\ep, Kavarathi 682 555 

i Direcor. 

etf nhayats 
• 	

• 

Applicants 
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I, 

4. 

of Lakshadweep. 

At 
d by its 

Respondents Exécuti'eOffcer. 

(By Ad\'ocae: Mr.S.Radhakrishnan) 

17. OA 302/2013 

1. 	Jaffer,age35 
S/o Babujan, Papnethechetta House 
Amini Island. 

2 	Faiooqye,age33 
SI Thad .lilandarn House 
iminiisIand 

L I 

AbulIaKpya,age50 
Sb Attko,,'a,, Malika House 
Amini ilahd. 

Na1lakoya,ae40 
S/o Abdulla Koya, ?uthoya Kanniyam House 
Anini Island. 

AliNjT1p1ed,age47 
Sb Mol2arr1med, Kombam House 
Anihi:island 

Shaiüdhenage 36 
o Kd'e I(otechetta House 

Amini Island. 

JbbarP.C,age36 
Sb çheriya Koya, Purakkachetta House 
Amini Island. 

lou safage 36 
bO l' e[3ljyacladachatta House, 

:all 

- 	•.I 	. 	1 Muth4yaØge 33: 
Sb Sayeed Sheikoya, Marnpui am House 
Amini.Is1anj. 

m. 

(By Advoate: Mr.K.B.Gangesh) 

Applicants 



Veisus 

The Administiatoi 
Adminis ation of the UT of Lakshadweep 

\' Kaaiathi-682 555 

2 	Dii cctoi of?anchayats 
Dcpai tmcnt of Panchayats 
Adminitiauon of the U1 of Lakshadweep 
Kavaiathi 7682 555. 

District Panchayat 
Amini represented by its 
Executive Officer. 

\/illagç. ([),weep) Panchayat 
Amini island represented by its 
Executive Offiqex. 	 Respondents 

(By 	 SheriffAssociates) 

18 	0A303/2013 

Aboob1kei P , age 41 
/OJ\tii2bikUflhi,Pa11afl1. House 

Kavai athi Island 

2. 	'1uthafaB.l.,ágè45 
toSayeQd,:i3akàkada I-louse 

Kavatathi Island 

3 	a Mohied ShafiM , age 34 
Sb } -Iamzath M, Malika House 
Icii ah i slahd 

4 	Abthil NaerA' P , age 43 
bo Chci iyakoya K, Aynipuia Housei.

l<avai athi Island 

5. 	Yaoob K.P ag 41 
S/n JKidave U..P Kuttipapepura House 
lKa\'arathi I slarid'. 

6 	AlikoyaK, g31 
S/n I3aha P , eliyam House 
1< ivai athi Islard 

L;•. 

... 
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Mujeb Rehrnan U P , age 34 
S . /6 Alikoya C K , Uthampokakada House 
Kavaiatl Island 

S/6U,  kkas, Vadakkilapura House 
Kavaiathi Island 

Mujeeb Rehman B, age 30 
Sb'fhangako'a, Bi'e1 1-louse 
Kavarathi Islthid.. 

Sajitha P., age. 32. 
..D/Ali Aracam, Poovinoda House 
Kavarathi Island. 

l3asheci P I , age 44 
Sb Mohammed Pallipura, Puthiya 111am House 
Kavaiath Island 

AbdulRaleek K,age44 
Sb Ahrned Ka.timmada, Kadapurathaba House 
Kavaiathi Island 

	

S1eem A.P.:a 	34 
Sb Mohammed C P , Athampapepuia House 
Kavai athi Island 

Mohammed t-Iussain P A , age 29 
S/u Khalid Flaji KP, Puthiya Alikorn 1-louse 
TKavaiai.hi Island 

I 	Ii 

ShajhanTK,age 35 
Sb IJamz, T'hLiinikad House 
Kavatathi lslaqd 

39 .  
Sb Muthu, Aynepuia 
Kavai athi Island 

l3asheei S ag35 
S/u I 1azth A I , Safiyabiyoda 
Kavai athi Island 

I 	 II 

I I  

	

II 	I 

Ukka,á 
S/u Adohakeh1, Melillam 
Kavaiathi 1s1aid1 



36 

19 	Harnzath, age 127 
/o man Haji, Aynepuia 

18vthath)' 1land 
1:. 

20 	Mujeeb Rehrnan, ag8f  38 
15/0 Han-izath A I , Safiyabiyoda 
1<avaiathi Island 

Mahikfan K.I .,ge 3.0. •. 	. 
S/o Abdijila A, Kuttit'äpi5ura 
Agafli lIand. 

l-lidayathuia S.M., age 36 
S/oHamza.th .31<.; Subaida Manzil 
Kavaiathi Island 

23 	Ansa'r PP,age3l 
Sb Cheiiya Koya K P , Pakichipuia 
I'ithiIrslah.d. 

SulimánK.,P.., ; age 38 
5/0 JKidav .U.P.., Kuttipappepura 
JKavai atlii Island 

YcobC:1. age 40.. 
Sb Yousul P Puleenakeel House 
Kavai ath Islhnd 

26 	Niziiddin k'P , age 34 
Sb Zakajihh Kochiputa House 
Kavai athi Island 

27 	Salccm V ao 39 
Sb I Tarn zth,' Vloda House 
Kavj athi Island 

28. 	AttakoyaB.:,:ag4l 
$bo Aboohacket 'M 1, Biiekal House 
Kavatathi Island 

29 	Naush 	,e 30 
$/o Kra$FhiiM  C, Palliveedu House 
Kavaiat1i Jslan' 

30 	4ohrnm 	iubal K K , age 31 
Sb Kasmi P V , Kunnamka!arn House 
l<avaiathi Island 



.3S 

• 31 7\shik Al' C P , 	ge 30 
Cheidipapada House 

Kavaiathi Island 	' 
32 Mohammed Rafi P , ae 38 

Sb 	Chcnya Koya PaThcham, Pulipinnakad House 
Ka\'al athi !slapd 

............ 
1 

33 Pookoya P p , age 48 
Sb 	Babujan M , Puthiyapura House 
Kiltan Island 

 Hussaina1i:KJ.•, age 33..' 
Sip, M uhammed.C., Kuttithayapura House 
Kavarathi Island. 

 Sulaiman M.,'age 37 
5/0 l-lamzath 	4, Maidanoda House 
l'avarathi Island. 

36 KajallussainC, age 37 
S/o, Almnei Khâ 	T.P., Chungam House 
Kavarath.i island. 	I 

I 	 - 
37. ijehmanTK ,age38 

S/0 Thiiihkad 1-louse 
Kavaiathi Island 

38. Mohah'dSFifiK.P., age 32 
S/o Sayed PooA, Kakachiyapuia House 
Kavarathi Island 

39 Mohammed RIFI B , age 33 
Sb 	Attakidave F P , Beeianthoda House 
Kavaiathi island 

40 Re1'ae3 
Sb 	1uthu Puleenkeel House 
Favaiathi Island 

41 
:1 	............. 

Ummer 'K J) 
, 

age 37 
S/o Udâifa C P 	Thekila 111am 
Kavaiathi island 

42.. Mohammed Rafeek, a g e 37 
S/o Aflai X. P Ieokaiachiyapuia House 
1<avdlathl Island 

I I 	 j 	I 	Ii 



C) 
I, 

Mqhimmed I age 31 
S/o KidaveK I?,  Bai akaroda House 
Kdvaiathi Islahd 

Jalel P , age 43 
Sb Attai elda, Povahimada House 
Kavaiathi Island 

Dc 1 . iathJ ae33 
s/o Mohammed '1 , Amanathakepuia House 
Kvarathi Island. 

46. 	Sharàfudheëi, age 24 
St1Ali.A.,Poo\inoda House 
Kavarathi 1s1n1: 

(By Ad ocäe: Mr,1(ftGangesh) 

Vet sus 

the Adrnipisitoi 
Adiuni1iation of the UT of Lakshadweep 
Ka\a1athI-62 555 

2 	JJprment 	Agiiculture 
Up f Lal1c\''eelJ 

represented by 
us Dii cctoi 

3 	Dn ccoi oi Pehayats 
Dcpai 1mcit I Panchayats 
Adhiinisti atiOn of the UT of Lakshadweep, 
Kavaathi-682 555 

4 	Distiict Pchayat 
] ~iyaiathi ie1isnted by its 
L\ecuti''e Officet 

5 	Village (Dwcp) Panchayat 
Kavat athi Islund i cpu esented by its 
I \ccutive Offiei 

(By Ad\ocate Mi S Radhaki ishnan) 

19 	0A319/2013 

House 
niln 1land 

lit 

A-, 
'+3. 

45 

. 

Applicants 

Respondents 



5. 	K,K.Razak, age. 27 
S/o:, KhaderkOya,Kunniyatamkakkada House 
Amini Island 

6 	P'Ashiaf, age 37 
'/o Ahamed, Pallarn House 
A mini Island 

7 	K C Moosa, age 44 
Sb Attakoya, Keelacheiy House 
Aiii1i 1slahd. 

8.[3.Kashiikoya age 42 
Sb Chcriyak6ya, Balapp House 
Ahiin Island. 

:aoya , age 41 
Sb Harpsakoya, Chnmthabelli House 

J1iiçL 

Raheen'M,ae33 
S/o bduilakô.ya, Madam House 
Aniii Island 

Pookunhi 
Sb T.C.Yousaf, Noormahal House 
Amini Island. 

(By Aybcâte.K.B.Gangesh) 

Versus 

1heAdhiiiiitiatoi 
:Admirisüioii bi the UT of Lakshadweep 
Kavaiathi-682 555 

Applicants 



2 	Dii ectoi of Panchayats 
Dcputmcit of Panchayats 
Adm rusti tioii of he UT of Lakshadweep, 
Kavaiathi-682 555 

3 	Diicctoi of Education 
Diicctoi ate of Education 
Adm in isti ation of the Ul.of Lakshadweep 
kavaiathi-682 555 

\/illag (Pw?) Panëhaat 
Arni j Island represented by its 
Executive Olflcer. 

(By Advoai.e Mi S Radhaknshnan) 

20. 	O.A o. 25I2013. 

M.oianmed Ahd ul Razak 
U:K;Nalla,Koya 

Aitalada1louse 
d rOtt Island.., 

1, Moosa•. 
1 a.di;l.in:H o use : 

ladnath''I'iancI: 

3 	I Iamza Koya B 
S/O Abdu Kjiade.i 
Bii iyarnmada I louse 
Añ'dit 1sf  

(13y Advocate Mi K 13 Gangesh) 

'\/ersus. 

1. 	Thç Administatpr, 
Adm in isti ation of the Union 1 cii itoly 
oil cikshadwee1 Kaviiathi - 682 555 

2 	The II$necoi (Seuiices) 
AdiiiniiUn of the Union Teii italy 
Q Cl dK5hadwecp (Seci dat 
Kavdiatti —682 555 

Department cxf;IThviornment of Forests 
Uj:n iOn Tci+itbiy'bfLakshadweep, 
Ka\Aarathi "6'8555. 

. 

P. e s p0 n dents 

Appi i caii ts 

Re s jo ii dents 



(By Ad\oçate Mr. S. Radhakrshnan) 

21. OA 326/2013 

Savad T.K., age 40 
S/b Mohammed A.P;, T1irinikkadu 
Kavarathi 1s1ind. 

Aho6bäckcr.1.P, age 43; 
Sb l-làinzäth K. P., Pallipura 
Kavarathi Island. 

Aboobacker P.K.., age 34 
S/o Fathahul la, Puleenakeel 
Kavarathi Island. 

Jehangeer A.l.,age 32 
S/o Hameed, Alia.5ura 	S 	

S 

Kavarathi Island. 

Shajahan B.,agé 35 
S4o Kidavc, [adayi 

(By Ad\'ôdêTh4r;f.L3.Gangesh) 

0 	
Versus 

I. 	The Administrator 
Adinistration of the UT of Lakshadweep 
I a' v,  a' i a" t I i i _'6 82 555. 

tircétr of Pphayats 
Dbpartifient fPanchayats 
Adi -  ni-iti atior of the UT of Lakshadweep, 

bi6821.55: 
. 	

;: 	 • 

& Technology 
Uiidr O.rr)-t 	of Lakshadweep 
Kavarathi-682555 
represented by. its Director 

\/illage (Dweep) Panchayat 
S 	 Kavarathi Island representedb' its 

LXCCUti\'C O1fccr. 

(By Ad\oc,atc; Mr.S.Radhakrishnan) 

Applicants 

Respondents 



4t 

22. 	)A327/2O13 

I. 	larook, age 4:0 
Slo IKunh.ikoya, Pu1ipina1dad, 
Ka\'aralhl 1sftnd. 

2. 	Ummer [arook ae 38 
S/o \' .P.Kasm Kariho1apura, 
Kavarathi Island. 

(By Advocate: Mr.K. B.Gangesh) 

App1 i cant s 

Versus 

he Ad mini surato r 
i\dministration of the UT of Lakshadweep 
Kavarathi-682 555. 

Director Of mnchayats 
Dcpartmenl Q  1' Panchayas 

m kiiti:ati 	Of the UT of Lakshadweep, 
1Kavarathi-82 555. 

Deparimeni. olEnvironmeni. & Forests 
Dnion '['eruitory of I akshadweep 
Kavarai.hi-682 555 

4.I Uge (Dwcp) Panchayat 
Kavauathi island i'epresented by its 
I;xecui.vc O.iIiccr. 

(By Adocai.:Mr.S,.,ad,1akrishnan) 

23 	u,L32SI2t)i3 

I, 	ai f[ C:1,e34 
Sb fvlohamooçl -laji, Chendipura, 
!.a\'auathi. 

Sainul I lameed P.P., age 39 
S/n Ai.tai K.P., Pokai'a Chepura House, 
K a \1 lI1th I 

Mohammed K.P., age 35 
S/o 1 Uicth 13. P., lKarutholapua I-louse, 
Kavau4thi. 

bd LldieiTi P, ge 41 
S/o Mo1aned, Pallaii House, 

kespondents 



Kavaiathi 

I 	 I 	r 

45 

5 	 I 

adam House, 
I 	 H 

Kaaiathi' 	i, 
.1 1 	1 

(By Advocate Mi B Gangesh) 

Veisus 

Applicants 

The Adiiiñisträtor 
Administration bf the UT of Lakshadweep 
Kavrathi-682 555. 

2. 	Directoi' of Panchayats 
D.epartment:of Panchayats 
Adminisu ation of the UT of Lakshadweep, 
Kathi-6 8 5 5. 

I 	
I 

3 	Dii ectol of Educauoii 
1DirèdtÔiate of idücation, 
Administration of the Union Territory 
of Lakshadwëe, Kavarathi-682 555 

4. 	Yiil,age(Dvv'ec.p) Panchayat 
lKavaiathi Island iepiesented by its 
L xecuti'e Ot1cei 

(By A\'ocate IVli S Radhaki ishnan) 

24 	pA1 32/2.O'13 
I i 

1hahua Beum MM, age 38, 
\o Raum Rizeed, Madeena Manzil, Kiltan 
Supeivisoi, C9ii i\\'lstlng Centie Kiltan 
Disti ic Panchayat, Kiitan 

2 	'hahul I-lamecd P K , age 50, 
Sb Sayed KE)ya P S , ] hottathakkaia 
Stoic Keepet Cum Clei k 
Coii 1\\'isting entie Kiltan 
11)istiict Panchayat, Kiltan 

II 

3 	T K i 1azeemudeen, age 33, 
Sb Sayçl b'd,61 	Koya, 
lcundfrnkulani, Ki Itan 
IIeliiCoii Fv'isting Centi e Kiltan 
Dish 'ci I5 cinchayat, Kiltan 

Respondents 

Applicants 



3. 	The Chief Exec,utive Officer 
I)isrict Panha'at Unit 
Kiltän, Union Territory 
oiLakshadweep-682 55 .7 Respondents 

(By Ad\'dcate: Mr..Radliakrishnan) 

25. dA 331/2013 

34 
SIcSayeed Mhrniiad AM. 
Ktimchau (Hou se), Agatti Island t  
UT:df àkshad'eep. 
WokiIig as çasuial labourer in the Department of 
Science & Thphnology, Agatti, Lakshadweep. 

II y d er P. 
S/oSayeedBuhiri 1-laji U. 
Po1kthap6açla (I-louse), Agatti Island 
UT oç Uakshadwep. 

i-kigjs 5  casual labdUrer in the Department of 
Sjt 	tetihio!ogy, Agatti, Lakshadweep. 

AliAkbai1.i ge 39 
S/c Harnz4 (I-1 

Chetlat Island 
iT pf1alh\eep. 

oi.kirig a çsil 1.bourer in the Department of 
Sciehce & iéhho1dgy, Agatti, Lakshadweep. 

Naij BrkaljK.;age 27 
S/oS&.dikb\: S  
Kuriyathuyoda House), Chetlat Island 
4T oft a1Kshal"eep 

W9ii.g a casuaJ 1abouiei in the Department of 
Science& Tec1no1bgy, 



Applicants Ch 	t akshdweep. 

t-7 

:ose, Sr. & Ms.Daisy T.Daniel) (By 

2. 

Chairperson: 
Village (Dwecp) Panchayath, Chetlat Island-682 554 

The Juniorf Spi.n.ti fic Officer 
Depaitment 1 Science & Technology 
Chetlat-682 554 

5 	The JunioiScientific Officei 
Depaitment of science & Technology 
Aatti-682: 5:7. 

6 	Director of Panchayath 
[3epaimient dfPanchayath 
Kavarathi-682 555. 

(By Adoat: i.S.Radhakrishnan for RI ,4,5 & 6) 

26. 	)A33.3./2O13-1 
• 	4. 	I 	. 	• 

S.P Farris 
S!o.ltalunii 
Si11aiivapura,.Kiltan 
Lâkshadweep:' 

KAhar 
S!o.Sayed Buhari 
cr 

yathivodi, Kiltan 

A',Ahanipd. 
S/o.TKunhikpya 

i1an. 
'I 

'I 

(By Adybcat M.R'LRHariraj) 

. 	Versus 
- 	 . 	 : 	 • 	 '. 	• 

Respondents 

App Ii c ants 



Administi atdi 
Uniofl 1 	itoiyofLakshadweep 
lKa\'ai ltti 

2 	I)uecl.oi of Panchayats 
Union lcuitoiy of Lakshadweep 
Kavat atti 

3 	Sub-Divisional Officei 
K i tan 1slandUnion Teritory of Lakshadweep 
IKiltab. 

4. 	Director, 	: 
Servicqs., 
UF, of Lakshadwecp Kavai atti 	 Respondents 

(By Advocate: Mr.Rádhakri;shnan) 

27. oA34412o13.: 

lKassim A 
S/oAttäl<dya PP 
Aliyàthara.F.louse, Andrott 

2. 	Jalaluddin N 
/o Attkoya N P 

Ncngu rnmad I-louse, Andiott 

3 	vlohammed 1-lassan C F. 
S/o:Kuinh.ikoyaSVP 
Edayakka1;House, Andrott 

Mohammed Ifeek C.K 
SJo.loya K.0 
Cheriyà Kakkanal 1-louse, Andrott 

MohmmcdlKamaluddin M.K 
S/h.Shihabuddin Po:okoya Thangal 
Myai1aldKada I louse, Andi Ott 

6 	Mohmnd)3asheei C 
'/() Pook0,'a1 
I clayakkal House, Andion 

7 	Nooiul lIasan A 
S/qiallay :aOyä:U.IK 
Analada I loUse, Andiofl 



- 

AFCJ 

8 	Muishida Beegum C N 
D/o Late Shainsuddin Thangal 
Chemayath 1h1akath, Ahdiott 

(By Advocate Mi 	Ganges) 

v'CISUS 

1 	I he Administi atol 
Administiation of the Union Teriitoiy 
of Lakshadweep, Kavaiatti - 682 555 

Director of Párchayats 
Depai:tnien of ianchayats 
Administi ation of the Union Tei i itory 
of Laksbadvëp; Kavaiatti —682 555 

Pepartiilent of E1ectriciy 
1Jn ion lerritQry of Lakshadweep 
Kavar'athi•- 6:8555 

Village (Dçep)Fanchyat 
Andio lslarjd ieptesent.ed by its 
Lxecuuvc Ofccr - 682 552 

(By Advocate Mi Radhakiishnan ) 

28 	OA 345/2013 

A'shomma C:: 
D/o I1amsà, El1áchêtta House, Agathi 

I3ciathunhii;P..V' 7 .. 
D/o Ksmi Koya, Puthanveed I-louse, Agathi 

3 	KadccjaP K 
I)/aK'oya JLcisan, Ptinaad House, Agathi 

1.7 

l 	L 	H 
4. Akl'ul MuihálifMK 

Sb A(takoy, Mayamkakada House, Agathi 

5 	Abdul Shukdot 
S/61.at'e s, 
Melaillam I Ioyse, Agathi 

6. 

 

1-1idayath611. M. K. 
/o A'-

boob',W' 
<e r 1(o)/a V K 

l\4akLashikaIaa House, Agathi 

7 	VIanoqi I 

I t 

Applicants 

Respondents 



50 

1 0. Nazer K 
S/o.Kidave 
Kunnikathiyapftda I-louse, Agathi 

ii. 	Shocvkathali M 
S/o.Ummer 3 
V1akayachoda 1:-louse, Agathi 

SayedMohamrnedK 
/,.Podko'a 13 

Kceatt House, Agathi 

Nasee P 
S/o.Muthali[K 
Pathada House, Agathi 

AbQobacker N.M 
S/ô.Abdu Rahman F 
Jaftcsai\'1anzil, Agathi 

Abdw S.àlarn.T.P 
Ihpri1aKoya C.P 

J hp1iya 111am Agathi 

 
s/b;Mohamrnd 1(o)/a 
Kakkacla I louse, Agathi 

AzharC 
S/o,Mohammed Koya T.P 
Challa,kkad 1-Ihuse, Agathi 

Ab,00backè K 
S/o.Sayed, ioya T.P, 
Ku .ihakapadi 1-lousc, Agathi 

 
/6,LaT- cm:1 4tab'hiadi Haji K 

. 



• 	
.. 	 . 

Kulalinoda I 1ôise, Agathi 

20 Sed i4dhne 
Sb 	Ab1u11a P 
[VIi iyathodci 	louse, Agathi 

 [vluhammed Kya 13 
S/o.Kpya 
13 lyathablyodaH0USC, Agathi 

 Naleesa M.K 
D/o.AbduflaKOya K. 
Moothamkakkacta I-louse, Agathi 

23 Koya P 
Sbo.JKunh 1 Qyi 
Pondmodci I louse, Agathi 

24 Kasmikoya K I 
/o Abbobackei Koya 

K1amaha1k1ida Puthiya 111am, Agathi 

25 Aboobackci U P 
'bo Al Mohammed 
U ppathoda I-lOuse, Agathi 

26 13a66dhcenV 
Sb 	Koyassñ' 

ahidaManzil, Agathi 

27 1\amatwn1sa 3 P 
D/o Mohammed S 
Bapathiyoda 1 louse, Agathi 

28. 1dtniIi [VI 
D/b.AUakoy. 
N/1ai'iiyInSc.\'IyPda I-louse, Agathi 

29 lal let A P 
Io Saycd [uhai 1 1 p 

AJ tyapappada 1 louse, Agathi 

t' 	V 
30. iIi 1 cQJVi. 

\4anpul ajn'House, Agathi 

3L S1i1\ P 
Sbo Muthukoya K 
Chet iyapappdda 1-1ouse, Agathi 



SI0.1 -lamza U 
UrninbierodacIietta I-louse, Agathi 

Sed Mohimmed K.T 
SIo.i\ boo Sala F 
K,alanih iiiiiyoc House, Agathi 

ty 	 fl_ 

Mahi8od PP 
SCdMohmed 

I?i.thiaiipd'arath House, Agathi 

Abdtiila B: 
Fathahjila 

Bi)iashabiyoda I-louse, Agathi 

11 	T.P 
D/@.i\bdul kaderkoya P.0 
T'ck.IKPLJihiyaiIIam, Agathi 

JsebraTK 

t)(b:iKhaIid3 S  
iiId 	1716LIse, Agathi 

A'shiafB 
S/o..ayedAl.i. K 
13iyashàhi'66 11ouse, Agathi 

Miniyambi B 
P/o.,UmmerC 
I3aththodi 1Ibisc, Agathi 



5-3 

44 Roshna 
Die Sayed Abdul Rahman 
Ihachi iy I louse, Agathi 

45 Sakkariya j)  Q 
S/U I-1am,a K J) 
Puthiya P LII a I louse, Agathi 

46 Chciiycikoya K 1  
Sb 	late Attakoya 
lKod.dam 116u's.c, Agathi 

47. Showkáthali 
Sb:. !ae Attak . oya 
Sailaniyoda l-lou.se,Agathi 

48, Nisamudlicen V.1K 
S/c. Hamza C K (Lake) 
\':dak Keela 111am, Agathi 

49 Che iya Koya A K 
Sic Kpya P 
A1ia,Kunnimmada House 
Agathi 

O Vlohammcd Ali C P 
S/o Kasmi Koya A 
Clhálakaj 	1-louse., Agathi 

51. ydli . iiçcl K 
S/c Yousal A 1  
Kunnumpu am I louse, Agathi 

(By Advocate Mi K B Gangcsh) 

........ Vei sus 

lAhe. 	dminisuatoi 
Adiiinisuation of the Union Tel ritoiy 
of I akshadwdep, Kavaiatti - 682 555 

2 Dcpaitmentof Agncultuie 
Union leiiitoiy of I akshadweep, Kavarathi 
Rcpicsentcd by its Diiectoi —682 555 

3 IF ectol of Pdmnchayats 
Depat tmet of Panchayats 
Adrninistition of; the Union Teii itoly 
of L akshcwecp Kavaiatti —682 555 

Applicants 



• 	r. 

614- 

4. 	/iflage (Dwp):pchayat 
Agati Ls!aid 	resented by its 

éCti: 'Qffi-.$Q554 
I 

jj  • 	 •: 	
•I 

(By Ai'ocat MI Idhákrishnan) •;: 	ç:.' 	 • 

29. 	OA'346/201'3 ::• 

I. 	Ummer FarookShaii 
S/o.Aboosala 
Malikakal 1-1use, Arninii 

P.A SaycdalI 
SIi1 larnzakdya 

u1hiya Ashrbda House, Amini 

àhathI3an 
[)/.o Ahainèd,: I Malikakal House, Amini 

Aharnedkoya 
S(cJKoyakdv.u, Surambi House, Amini 

Vá!iyabi P.0 
D/o.Añthuk6ya Pal liyachetta House, Amini 

Rëb M.P • 
141lipura House, Kavaratti 

7 	AlkqyVP 
1köiVadakkilpura, 

Ka'araii 

(By Adyocaie: M 1r.K.B Gangesh) 

• Versus 

 rhe Adminisator 
dminLtatibn olthe Union Territory 

pfLdweep, Kävaratti —682 555 

Dreç1tqi' 	anchayats' 
eprtmrit of Panchayats 

A'dnritràion of the Union Territory 
p.  Kavaratti - 682 555 

Respondents 

Applicants 



-r 	 I l 
c Fit 

• 	:it1 .  
3 	1Mt 	datioi 

fahadweep 
Director of Education - 682 555 

a 	1 	 I  

4 	7i1lage (Dweei) Panchayat 
Arnim 1s1ndipiesented by its 
lxcutiv Ofjicet — 682 553 

5 	Village (Dwep) Panchayat 
Kavaratti [lnd repiesented by its 
E.xcutiye Oflcei 682 555 

(By Advocte N4i S adhakrishnan) 

30 	0k34712013 1  

$uhaiabi P 
/o.junhfkinthi 

Pallicham HOuse, Kavaratti Island 

2 	Mahainoot M P 
l)/o Hamzath 
Molakeputa Hoise, Kavaratti Island 
................. .. 

3.  
DJb- oiWnd. 

UlUknathi a, Kavaratti, Island 
(a 	

a 

4 	kmina P \ 
D/o Ma'naf 
Puth 	K iyaveedi.i, avaratti Island 

5 	SaiornrnalKP 
DAo Ibiahiiikuty 
lee I a kqchjctriiyapuram 
Kvaiatti Jslard 

6 	i,1átvi 1 

p/ 	li 
Island 

pi  
1 	a 

7 	BèbiA-, 

KavaFatti Island 

8 	Beebi Aynepura 
[),o Abdurahirnan 

ynepura House, Kavaratti Island 

a 	I 	I 
a 

Respondents 



1 	 I 

: 	56  
I i  

Ra'trnth 1eUrn B 
/o Au 

Bliya1i 1-Iouse Iavar4ti Island 

Sadihath V M 
I)/o Valiya Adurahimn 
Vadakkumela?i1adarn Kavaratti 

Rhiyarnbec F P 
I)o Ahammed K P 
T1ottathapuia, Kavaratti Island 

Beèfathumma B 
DIo Aboobackei 
Beei amthoda, Kavai atti island 

Island 

9. 

 

 

 

 

 

(ByA 

2 

3 

Applicants 

Respondents 

(By 

Rah mi ath Beegulm P .P 
D/o.Attal KY. 
.PihaiachepUça, Kava'atti Island 

ai jan a h 
I)(o Muthu Aynapuia 

Kavaratti Island 

N 	 I  
ddte4rI< B Gangesh) 

Veisus 

Administiator 
Administrati 1dn of the Union Tei 1 itory 
oft aksliadwp, Kavaiatti —682 555 

Director ces) 
Adrninistrati,on of the Union Territot y 
of'Lakshadvep (Secretariat) 

Kayaiaw,—  682555 
I) 

'Dytoi of Industiies 
Uni 	I cii itoiy' of Lakshadweep 
Kavat athi represented by the 
Diiectot of ldustiies 

Advocate Mi S dh Raakrishnan) 



31. 	 0, 

1 	1(iir1iNç 
$10 Sheik 
Noorumchetra 1-Iouse, Amini 

Atta1oya 	: 

Sto.Muthuko'a,: 	
0 

Sur'árnbi 1-16ë,°Arnini 

Anwar Hussain 
D/o.Esa 
Ko'Ltapura I-louse, Arnini. 

4 	ajitha Beegirn 
p/o Sayeed Abdulla Koya 
Beli House, Amini 

Harr&dathbi .....  
O/oShai. koya 
Mbnákkállachetta House, Amini 

Hassaiñar 
.So..:MQhineç1 
A I iminechettHouse, Amini 

7 	K C N 1as 
Sb 	arnsa 
KdlQvadachetta I-louse, Amini 	 Applicants 

(ByAdvocar 1B Gangesh) 

'versus 

I. . The Admi:t.rtoL 	
0 

Adrninistr'at.ioft of the Union Territory 
of Làkhadwee, Kavaratti - 682 555 

2. 	l•)iiëcor' OT Prichayats 
l?rmtnchayats 
Adminiti atibri of the Union Terntory 
dfL 1$had'cep 

555 

3 	l3epartrrent. of L ducation 
:Uii TerritOry bI Lakshadweep 
1avarathi represented by 
Director of.Edoeation T  682 555 



I, 
L 	

!''' ro  

Vifle (wIichyat 
Arp!ni Island 	isbnt1 by its 

682 5 54 

(By Advoèate Mr S!adhakhnan) 

32 O A 350/2013 

I 	Mohammed Hasan 
S/0.Abdu Kadr 

ohapurakkad House, Andrott M  

2 	Abdul Hassan 
$4o.Attakoya' 	I 

Kaithatt House, Andrott 

3.Sayed Mohantied 
/oAboosa1a'•:. . 

<archetta I-Jdue., Andr°ott 

Respondents 

. 

4. 	MQhammedHussain 
.S/o.Mohañ"rried 
iappathiyoda House, Andrott 

5 	rjuddeen 	I  
oya S/ooyhirha I  

1kacjFouse, Andrott 

(By Ayct 	1( B Gangsh) 

Versus 

1 	he Adrninisçatoi 
Admirnstration of the Union Territory 
of LakshacIweei, Kavaatti —682 555 

2 	Director ofanchayats 
J)epartpent 011 Panchayats 

of the Union Territory 
OP 

"-M 555 
I 	 4 

3 	District Panclyat 
Kavaratti reptented by its Chief Executive Officer-682 

4 	Village (Dweep) Pánchayat 
Andrott Island eprsented by its 
Executive Qffier - 682 554 

(By Advoca; Mt S dhakrishnan) 

Applicants 

555 

Respondents 



B'? 

S 
33 0A351/2013 

Mohammed Hussain 
Sb 	lndheen K C 
Bilutheth 1-louse, ArdrotX 

2 Sal 	dheen 
SbMuhukoy 
Knthathalam 1-louse, Andrott u 

 1ldsaP 	. 

S/o.Attakoya.. 
KunjanatticF.etta; Andrott 

 Yousaf 
Sbo.Pookoya: 
Puthiya Edd:yákka.l 1-louse, Amini. 	 . 	Applicants 

(By Advo(cate Mi K B Garigesh) 

Versus 

Fle Adniitrator 	I 

Adrnmsti âtion of. the Union Terntory 
bLkshadweep, Kavaratti —682 555 

2 	Director of Panc.hayats 
epartrnent of Panchaats 

AdminlstlatiQn of the Union Terntory 
pfl akshadweep 
K'\'aratti - 682 555 

 

 

 

(By 

34. 

eartmento Women & Child Development 
Uritçn lerdoiy ofLaksiadweep 
KaVarathi 
Rep1sent9d '?its Director 682 555 

ViI g  (Dwee) Panehayat 
Aridrbtt Island represented by its 
Executive Officer - 682 554 

Village(Dwecp) Panciayat 
Arnim IsIand iepresented by its 

	

1ét:ffic 	682553 
 -is 

,,• 	
'. 	 . 	 i 

an) 

Mui 
It 
..... 

r  1 

Respondents 



• 	 . 

.t , .•., 

2. 

r 

Mansoor Au 	S  
S/o.Muthukoya 	I  
Pentarnvelipura 1-lose Andrott 

MOhammed Fáisal 
S/o.Siddeeque 0 

Makket 1-louse;Andrott.. 

(By AdVdcate. M:.i<I Gangeh) 

Versus 

I. 	'he Administrator 
Adm1r1stration of the Union Territory 
of Lakhadvcep, Kaväatti —682 555 

2.eparrncn d1'Anirnal Husbandry 
Union Tertbiy of Lakshad weep, Kavarathi 
Reptesented by its [)iretor —682 555 

b.irctopflnohayats 
be'tnnt b I Pchayats 
Adninistrtin of the Union Territory 
oLa.kshaWAp 
Kvarthi':- 682 

5550 

(illag (Dweèp) Pànchayat 
.n.drott Island represented by its 

Eëcut!ve Officer -682 554 

(By Advocate Mi SRadhakishnan ) 

35. OA 

tJ 

I . 

atrnkakkátda House 11  Agatti 

Applicants 

Respondents 



. 	 I  

2 	1 M 1aikoôr 	I  
Sb CJuk1cjodN4bhIänMed 
Kee1 Muipui Tioise 

3 	lPAhr'had 	1 

Sb M Yousuf 
Thekkputhiya Veedu, Agatti 

4. 	KP . lOmakb• 
S/o.Aboobacker 
Kamalinalmiyoda Puthya 111am House, Agatti. 

tti 

5. 	K;Showkathali 
S/o:SydubUkhiarj 
Kondinoda 1-louse, Agatti 

6 	B Sharafudheen '  
Sb Ummer Ella 
56eyak'uttiyoda House, Agatti 

V.K.N4ohahiiid MUkthär 
Sbo.Abdu1lai(öya 
Vadakk Kunninarnel House, Agatti 

' , bduI •Rahimh', 
Sbo..idqie 
i1la Hous, Aatti 

(By Advqcat 	v4i;h1 B Gangesh) 

Vet sus 

1 	1the Admnitrator 
Administration of the Union Territory 
of 1 akshadwep, Kavaratti - 682 555 

2 	Department f Animal Husbandry 
I.1 mon Tet i itor' ol Lakshadweep, Kavarathi 

its Ditector— 682 555 

3 	eci of Phchayats 
Dpr1p9t of Panchayats 

ot the Upton Territory 
ofLakshadceep 
Kavaratli - 682 555 

4 	Village (I)w 	Panchayat 
Agatti Island representd by its 
Executive OffIG er -  682 553 

Applicants 

Respondents 



Applicant 

2. 	The Difector (Seivies) 
Administrtion of the Uriion Territory 
of Lakshadweep (Secretariat), 
Kavaratti - 682 555. 

3, 	Dcpartrnet 91 Agriculture 
Union TeriitÔryof Lakshadweep, 
Kavatathi - 60 555. 
Repseñtéd b us Director. 

(By Advqa Mr. . Rdhakrshnan) 

37. OA 355/20 13 

Muthoya 
S1o.Shiko'a 
Kakkanal I IoüseAndrott 

'1i\ 	: 

'Nduniiad 	ke, Andrott 

(By A1\t; 1\4r.kECa1gsh) 

Versts 

'Fhe Adrninira'or 
Admnitrflion of the Union Territory 
diLakhadvee;. Kavaratti —682 555 

Ill 	 -. 14 

Respondents 

Applicants 



2 	l)ire ctoi ol Partchayats 
Department o Parichayats 
Administration of the U??ion Territory 
of Lakshad Weep 

1 

3 	Di.rector of 1or, Shippuig & Aviation 
Uuon Ieri itoi ' of Lakshadweep, Kavarathi-682 555 

4 	Village (Dweep) Panchayat 
Afldrott.1 slandrepre:sentëd by its 
Executive Offi.cer—.682 1554 

(By Ad.'.Qcate: Mr.S. Radhakrishnan) 

Respondents 

38 OA 356I201 

1 lajarommabi 
D/o.K6yaKi1aye.M 
i hithiyapadaHous, Kalpeni 

I 	IJ 

2. MKCheiiykoya 
Sb M nn QhaI11;id Koya Haji 
M1:ikk.adi: Ho0Se, Kalpeni 

(By Advocate Mi K B Gangesh) 

Versus 

1 he Adminuator 
Adininstatidn of the Union Territory 

Lakswep, Kvajatti —682 555 

2 	tofnchayat 
ph4ht o! Panhayats 

inititio4r of the Union Territory 

c' Lakshaçlweep 
Kaaitti - 62555 

3 	Villae (Dwep) Panchayat 
Kalpeni Island çepresented by its 
1'xecutivc Offiqei — 682 552 

(By A4i6cate Mi S kadhki ishnan) 

39 öA357I2O1 

A K Abdt I S. 
SIb..Gliiyakoya 

lsTT 	 I  

1 	. 

Applicants 

Respondents 



rodid 

 

 

 

 

 

 

 

 

 

 

 

 

	

: 	 ..1 	. 

	

• 	
. 	 - 	 -: 

All k kada -1o, Ka!pni 

	

:." 	• 	. 
hgal Idy 

Jdui, iLalpenj 

ker F-Jussain 

Peechiyath Hoie, Kalpeni 

Abdul Lathéf: 
S/o.Pallath Kurhi K oya : 
Nenernpappad' House, Kalpeni 

Aflakoya 	 I  
Kasmi 1oya 

Kunhipuvaljä House, Kalpeni 

:Abdui aser: 
Sb Muthu Koya 
Ma1mikakaa 1-iouse, Kalpeni 

M.K Khalée. 
Sto..l-1amza.K.o:ya 
Malmikakada,  House, Kalpeni 

Mohanrnd 1thser 
Sb Moharnnid Koya 
Peechtytl 1-louse, Kalpeni 

M1e1D iabuxin 
Shat Kd)a 

f'tanrne1 House, Kifipeni 

	

Cheriya Koya 	I  
d SoAhrne 

Ncdyarn House, Kalpeni 

Mohammed Koya 

C1iejjyapuikd tHouse, Kalpeni 

Ab00\$akei1 

Ka1iioda4us Kalpeni 

kasihi kya, 
o Kunhi Koya 

Mati lkadan1 lal House, Kalpeni 

. 
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I 
1f 

• 
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14 	4, ç1u1 	, 
*d dharipd oya 

House, Kalpeni 

15 	Abclu[ Hakeern 
Sb Cheriya Koya 
Melachedarn 1-louse, Kalpeni 

16 	Hajiiomrnabi 
[)/o Kasmi Koy 
Akkara I-louse Kalpeni 

17 	Huthairth 
Dbo Abbas 
Arakalar Hode,Kaipeni 

18 	Rasheed 	I  
Sb Koyamma 
N'Ianjiyenarn House, Kalpeni 

19 	AbdulGafooi 
Sb 	m Kasi (oya 
Kadapuiathi11arn House, Kalpeni 

20 	M.çIoa 
SV 
.ec;e&ffi Hoise,Ka!peni 

.11 

21 	141Sa!iya 

:D/o;MoosaK:C: .. . 

Puthiyapuia House, Kalpeni 	 Applicants 

(By AdO.at 	Gángesh) 

Versus 

1h Adrninistiatoi 
dmin istation of the 1Jnion Territory 
tia1<.h4dweep, Kavarathi - 682 555 

2 	barner of tAgi iculture 
Uriibn jfeintoty of Lakshadweep, Kavarathi 
Reresented 13y its Director 

3 	Directoi of Panchayats 
I)epartrnent 	Panchayats

1.

of the IJhion Territory 
of L akshadweep, Kavaratti 



: 

4 	\/illag 	(D'eep 	Panch'at' 
A-id*èW1Slandeprsened by its 
Exectve dfficer Respondents 

(By Advocate Mr S Idhakhnan) 

40 	OA 35 8I2ill 

Abdul .Lthef 
Keela Villttôrn Arnrii Island: 
Lakshad\eep. 	. Applicant 

(By Ms.Shahna Karthikeyan) 

er'sus 

Village (I)weep) Panchyath 
Anini Island 
Represented by the Chiir Person 
pin— 682 55). 

Sece.try 
Department of Panchayath, Kavarathi 

Director 
Em'p1cymen., and .  Training 
Uni,1'eriitbi 	Of Lakshadweep 
Ka'arathi 	. 	

. Respondents 

(By Advocate Mr S Radhakrishnan for R 2&3) 

41 	OA3I20L3 

Muthukoya 	I 

Mampuram House' 
Amini.1..sia:nd;.Lakhad Weep .. Applicant 

(By Advocate Ms Shahna Karthikeyan) 

Ve.ius 

I. 	YUgE(Oyep) Pachayath 
Amni island 
Rç1esnted by the Chair Person 
Pi,682552 
It 	f 

A 	 I 

2 	Serthiy 
.........: epartment of Panc hayath 

Kavaithi - 682 555 

11 



H 

I 
2 

3 	 t 
1ndtvfnent aid 1 rairnrk 

ØrL.Isaqweep 
K'ahi- 68255 

(By Advocate Mr S kadhakrihnSn for R 2&3) 

42 0A36212013 

Rabeehathulla B.P.,agd 35 y .ars 
Sb. Mohammed Koya T.N., 
Labourer, Kfttan; Residing at Va1i'apura House, 
Ki1tn.Is1and. 

(By Advocate Sii P V Mohapan) 

Versus 

 
UT of Lakshä'd4..eep, 
Kv.ratti682:555, 
Eiecriça1L)ivision,Kavarathy. 

.Direct.or Oi.pal - cjlaYat, 
Department of Panchayat, 
Airppisi at ion Qf UT of Lakshadweep, 

555. 

	

L.IiL 	 I 

3 	ThiEecutiye bfficer, 
Vilg DweeØ Panchayat, Kiltan-682 557 

(By Advocate Si iS Radhakrishnan) 

43 0A36312013 

Yaser Arafath M V , aged 28 years, 
Sb E SeedikoyaLabourer, Animal 
Husbandry tJnit, 1J,I'ltan, Residing at Moulana Veed, 
Edayala'!, 1  K ltah Lland 

(By Ad 	1Sri I? 	Mohanan) 

I' L' 	 Versus 
V1tL 	1 	 I 

rh Adminitrator., 

Respondents 

Applicant 

Respondents 

Applicant 



- 	 :.':'::,.f.:,.c - : 	 ,S:r. 

Depdrtrnent Panchayt, 
Adrn in i s nibil df UT fLakshadweep, 
Kavratti - 682 55 

) 	 , 	
7 

3 	I he Vetei inaryj AssistnSurgeon, 
Office of the Veterinay Assistant Surgeon, 
(Animal Husbandry Unit, 
Kiltan Island, Lkshaclwep-682 557 

4 	1 h Chairperson, Viilagbweep Panchayat, 
Kiltan - 682 557 

[By Advocate Sii S Radhakrishnan (Rl-3)] 

44 0A36412013 

Abdul Qubish,S•/o.iriul Abid P. aged 27 years, 
Malikakal, Kiltan,I.T. of' Laishadweep, working as 
Casual Labouiei, (tive Stock Inspectors Trained Labour), 
Animal Flusbandiy Department, U.T.of Lakshadweep, 
Kavarathi 	

I 

• 	 . . 	•:.. 	 .: 

(By A6oat9 Mr Daisy I Daniel) 

l H' 	y 
Versus 

I hedrninitrtor, 
Union ['ci r'ltory of Lakhadweep, 
K&varathi-682 555 

2 	Chairperson, Village (Dweep) Panchayat, 
Kiltan 682 557 

3 	Diiecti of Animal Huandry, 
Ut of' Lakshadwep, l'avarathi - 682 555 

4 	litctor o fachyath 	m Depaent of Panchayath, 
Kavaiathi 682 5155 	1 

. 

Respondents 

App 1 i cant 

Respondents 



69 

SIó. Attakidave 
Kunjhanatti CFtt.a House 
Andrott 

3. Mohammed Nilarn 
Sb 1-1amakoya 
Pachalarn House 
Andrott 	 Applicants 

(By Advocate Mr. k.3. Gangeh) 

Versus 

The Administrator, 
Administralipn'Qf the Tiiiion Territory 
ol [aks.hadweep, Kavaràthi - 682 555. 

1'he I)ftector of:Panchaats 
Departmentp.f Panchayats 
Idrninistration of the 	rn Union Tetory 
äj:1 khad\veep, Kavara.tti - 682 555. 

3 	I aIçhadwe ep [)eveloprnent Corporation Ltd, 
Port.Conti'dI Tower, Andrott - 682 554 
Ipreentey its Offi c1 	cer in charge. 

4. 	Directorate o;IArt & Culture 
AdiThiflisti:atin ftle U.iiion Territory 
oiLakshadCe Kavaratti —682 555. 
ReprCsentd by its [)irCctor. 

5 	l)ii cctcr of A,i icultut e 
I.cpartrnent of Agi ic44re 
A4mintio'of the Union Territory 
cj Lakshadweep, lavaitti —682 555 

6 	Vitlae (Dkçcep) Panchayat 
Andiott Island teprcented by its 
l-ixëCutivC 0ffi ce, r-682 554. 	 Respondents 

(By Advocate Mi 	1Radhaki ishnan) 

46. OA 368/2OF3 ., 

L 	Nakbg.q7.yarS, Sb. Pookunni A., 
Tuthiy Cljtt ap Okada 1-louse, Andrott 

J 	 I 	I 
2 	Siye4i Mit.aI,4ed V years, Sb Sheikoya Thangal, 

ot T<a'n1et1i I cu'sd, Ad  

j 	. 



10  

3 	Saied MQhnd h1hbudheen Thangal, aged 28 years, 
S/ó 	ioS)  fhb, khdeth House, Andrott 

4. 	 23 years, 
Sb 'heiko1 hara1,'Kandeth House, Andrott 

5 	Mohaitimed Salim, aged 44 years, S/o. Kidave A, 
Panchanal House, Andrott 

KFiair, aed.32 yea.is, SIö. Muthu, 
Puleenakeel Hbuiise; Kavaratti. 

Abdulbari, agd 34,year, Sb. Hamza Koy, 
Monalkal IHiouse, Arnini 

Sayed K.oya', ad 44 pars, Sb. Pookoya, 
Meelacheri House, Arnini 	 Applicants 

(By Adocate Sri K B' Gngsh) 

Versus 

1. 	1The .Adrniistrator;1L 
Adiiiinisti ation of the Union Territory of Lakshadweep, 
Kavrtti-6'82:55.. 

2 	I)1iiectoi QfPanchayats 
IeparimcT1t o lanchaats, 
Adrnipi tàtion of the Union Territory of Lakshadweep, 

1 	 I 

3 	I)ejartnent of Agricultre, Union Territory of Lakshadweep, 
Kavarathi, Jepresented by its Director - 682 555 

4 	Village (Dep) Pancayat, Andrott Island, 
i,epresented by its F,xecutive Officer - 682 554 

5 	Village (Dweep) Panchayat, 
Kavaratti Island, iepreented by its 
Lxecutive Officer - 682 555 

6 
ild, 'iPree91ed  by its 

I 	 Respondents 

1' 

d\'ocate Sr i S Radlakrishnan (By A ) 

47 OA 369/2013 



. 	 11 

Sulfeekei, aged 42 yarsS(o Sayed Mohammed, 
Va1yapura 1-1oue, Andrtt 

2. 	4ohanmd Nser, aged44years, Sayed ITTiai1, 
Kerakkada House, Andiott 

3 	Mçham rned Ilussarn, aged 48 years, Sb Nalla Koya, 
Pallipputa house, Androth 

4 	Kunhiscethikoya, aged 51 years, Sbo. Muneer, 
Puthiyath House Andrott 

5 	Chei iyakoya, aged 32 ,'ears, S/o. Nahlakoya, 
Pcruiipa11y 1-l6use, Andrott 

Noru 1 Arneei agti 36 rears, Sb. Shikoya, 
Pandath Puthia Pura House, Andrott 

nzkoya, agd 52 y:rs,  Sb. Koya Kidave, 11ai  
Chekkarakkad House, Andrott 

Mohaiimd Kairn, agd 37 years, Sb. Ahammed, 
Aynada Chct.ta House, Andrott 

9 	ulairnan, aged 33 yas', S/o. Nalla Koya, 
Nan ira1a Hou, Andrott 

0 	Mo1iThnied Husain, dged 30 years, Sb Pookoya, 
Pauakal Katt House, ni. 

11 	Mohammed 1sirn A, aged 39 years, S/o. Yousuf, 
Ammelarn Iloise, Andrott 

12 	Pookoya, aged 45 years,S/o Sayed Koya, 
Kunne1 I louse, Andrott 

13 	ashee, ed 4 years, bo Koyamma A, 

14 	MI4nrned 'Shall, age1 4 years, S/o. Thang Koya, 
K1eeôhen I 1attam, Pokkad House, Andrott 

15 	SaS'ed  Shihabprçlhin, aged 32 years, S/o. Koyamma Koya, 
$haikk inte VeetaI Padipura, Andrott 

16 	1\)10hanneiizvan A1i aged 27 years, S/o. Kunhiseethi Koya, 
Puthammadan [ouse, Andrott 



7 	 . 

17. 	Souabi lK.C.P, aged 29years, D/o. Attakoya, 
Kudambattu, Chei iyapura 1-louse, Andrott 

18 	Mohamm ed Kasi m, aged 43 years, Sb Sayed Mohammed, 
PappetFiouse, :Andi.ôtt. 

19. 	K'areemaged8 yçars.,Sbo. Koyainrnakoya, 
Ahyathaia House, Andiott' 	 Applicants 

(By Adv.ocatSri K.13. Gangh) 

Versus 

The Administrator, 
Admiriistratibhof the Union Territory of Lakshadweep, 
Kaaritti-682 55 5. 

I)irector of'Paiichayats, 
Deparment; of ianchaya :ts, 
Admiristratin of the Union Territory of I.akshadweep, 
Ka\)aráfli - 682555. 

3 	Village (Dweep) Panchayat, Andiott Island, 
i,ptend h its EeëLiive Officer - 682 554. 	Respondents 

(13y Advocate: Sri S. Radhakrishnan) 

48 0A370/2013 

I. 	A . boo hLic kC I -  i 'd ked  35 years, Sb. Ukkas, 
Kunhihiyoda. 11Ouse, Kavaratti. 

2 	Musthala, aged 36 yeais, Sb Hamzath, 

	

lIikatapui 	louse, Kavaratti 

3 	Faiook, aged 37 yeais,Sb Koyamma, 
(hei iyathoda I louse, Kavaratti 

4 	S Shamccn4, aged 30 yeais, Dbo Khamar Khan, 
'SiibiyodaHouse, Kävaratti. 

Ahabi, agd .3,6 years, D/o. Hamzath, 
Kcclakochapui a 1-louse, Kavai atti 

Shairna, 	36 y ars, D/o. ibiu Maja, 
Valiyali. m  llQus.Ja.yaratti. 

7 	Mooninath 	Ld 36 years, Dbo HamLath, 
iKavartti. 

I 



• 
Rmla 13cc.guim aged 34years, D/o. Kasmi, 
Mut.yoda.:Ho.us Kaaratti. 

Mi.jecbRahman, aged 38 years, Sb. Abdul Khader, 
' Moia1)u.a<a4 llpu.sç, 1Kvaratti. 	 Applicants 

(By Advocate Sii K 13 Gangesh) 

Versus 

The Administraior, 
Administration of the Union Territory Of Lakhadweep, 
Kavaratti-682 555. 

l).irector of !anc11ayats,: 
Department: of Panchaats, 
Administration f the t Jnion Territory of Lakshadweep, 
Kavaiatti - 682555 

Directoiatc Of .Mdica1 and Health Services, 
Unionor y of Lakshadweep, Kavai athi, 
lejresentëd byfts Diitor - 682 555. 

Village (I)vep) Panchayat, 
lvaràtti i$l1  d represcnted by its 
Nxecutive Omcer - 682 555. 

Village (Dwe) Panchayat, 
by its 

I xccuuvc 011icci —682 554 	 Respondents 

(By Advocatc ii 	Radhakiishnan) 

49 	0A371/2013 

P; Nasedr, aged 35ea's, S/o Kunhikunhi, 
F?allicharn 1Iouse, K avara tti .  

P.1.Na.seer,. dgd 3 2 yars, S/o 1-larnzath, 
Puth iya Ill an, Kàvrti. 

3 	P jamla I3ccgum agel 34 years [)/o Kunhi Koya, 
Povumcda I l9use, Kavaratti 

4 	P V Ahoohacki, aged 36 years, S/o Muthu Koya, 
Puthiya \' ecdu Kavai atti 



• 	
., 	 i• 	.•;• 	 -. 

_•4 

Uf 

Shabnà Bdcgdi, aged, 24 years, DIo All, 

Tliek k Mel a II tam. 1avratti. 

Sulaikabi, aged 43 ycars,:DIo Kojan, 

Pdthiya 1'l1a, 1Kav . rati. u 	. 

Abdul Razak, aged 28:yar, S/o Mullakoya, 

Sarabiyodaft)USC, KaVaatti. 

(By Advocate: Sri K.B. Ganesh) 

Versus 

1. 

 

The Administrar,. 
Adminiti aUon of the 
Union 'I CITitOi:y of Uak.hadweep, Kavaratti. 

	

2 	Dcpcu tment of Animal I 1ubandiy, 
Union 'l'crritoiyot Lakhadweep, Kavaratti 

r.cprcsel?ted by 	Director. 

3. 	Director of Panchayats, 
DepiimeritO.f' ianchay .ats, 

Acimi nistratioliOl the 
Union Territory Of l.akshadweep, 
Kavaratti, 

4 	Village (Dwcep) Panchayat, 
Kavaiatti kiand ipiescnted by its 

F*'èc.ütive QiiCei• 

(By AdvoLate Si i S Radhakrishnan) 

50. 0ANo. 32t01I, 

iamaludhccn Sb Abdulla U C 
NI udakkiy(ydaIlcuC,: 
Kadanial. 

(By Advocatc Mi K B (jangcsh) 

Versus :j 	.... 

1 he AdmIn1ULatol 

Adminiti aUofl 	the Union 1 erritory 

df 	shad:Kavaiathi - 682 555.. 

2. 	l'hd I)ftctoi (SrvieS) 
Adminiti alin of the Union Tei ritoly 

. 

Applicants 

Respondents 

Applicant 



of Lakshadwee (Secretariat), 
Kavaratti - 682 555. 

3. 	Department of Weights & Measurers 
Union Territory of Lakshadweep, 
Kavarathi - 682 555. 
Represented by its Director. 

(By Advocate Mr. S. Radhakrishnan) 

Respondents 

51. OA 373/2013 

Abdul Saleem, aged 32 years, S/o Nal!akoya, 
Ummerthakkada I-louse, Andrott. 

M.M. Mohamed Iqbal, aged 37 years, 
S/o Migdad., Meelad M•anzil, Andrott. 	 Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

1 . 	The Administrator,. 
Administration of the 
Union Territory of Lakshadweep, 
Kavai'atti.682555 

2. 	i)irector of Panchayats, 
Department of Panchayats, 
Administration oithe 
Union lerritory of Lakshadweep, 
Kavaratti,-682555 

i)epartment of Science & Technology, 
Union Territory of Lakshadweep, Kavaratti 
represented by its Director.-682555 

Environment Warden, 
[)epartment Of Environment & Forests, 
Andrott-682 554. 

Village (Dweep) Panchayat, 
Androth Island reresented by its 
Executive OiTrcer682 554.. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

S 



52. O.A 

Nasar P. Muhammed Nasar 
Sb. Nallakoya, 
Puthiyath I-louse, Androth Island 
Union Territory of Lakshadweep - 682 551. 	 Applicant 

(By Advocate Mr. E.C. inesh) 

Versus 

The Administrator, 
Un ion Territory of Lakshadweep, 
Kavarathi Island - 682 555. 

The Director (Services) 
Administration of the Union Territory 
of Lakshadweep (Secrtariat Establishment Section), 
Kavaratti Islatid 682 555. 

I)irector Of Panchyats 
U n ion Territory of Lakshadweep 
Kavaratti Island - 682 555, 

The Director 
Agricultural !)eprtment 
Union Teritory of Lakshadweep 
Kavaratti Isl:and 682 555. 

Plant Protection Officr 
Office of th P1at Protection Officer 
Androth, Union Territory of 
Lakshadweep 682 557. 	 Respondents 

(By Advocate Mr. S. Radhakrishnan) 

53. OA 38142013 

B. Saidali, S/0 late Mohammed Koya 
Palliyachetta, Bandayam House, 
Agatti Island, Union Territory of Lakshadweep. 

K. Muhammed Rafek, aged 42 years, 
S/o late N4uthukoya, Ka.ttarnpalli Poornada, 
I(alkka.ndiyoda Huse, Agatti Island, 
Union Terrftory of Lakshadweep. 

K.G. Janal.iddin, Aged 40 years, 
S/o late Urn mr, Mariyathoda Kandawargothi House, 
Agatti Island, U'ion Thrritory of Lakshadweep. 
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4. 	T.K. Saroinmabi, Aged 36 years, D/o late Kunhikoya 
Keelaillain Thekkeelapura House, Agatti Island, 
Union Territory of Lakshadweep. 	 Applicants 

(By Advocate: Sri N. Anilkumar) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, Kavaratti. 

The Chairpersonì, Village (Dweep) Pancha'at, 
Agatti Island, Unioti Territory of Lakshadweep 

The F. mpl oyrnent Officer, Kavaratti, 
Union Territory of Lakshadweep. 

The Director of Panchayat, 
I)epartrnent of Paiichayat, Kavaratti, 
Union Territory of Lakshadweep. 

The Executive Officer/Special Officer, 
Village (Dweep) Panchayat, Agatti Island, 
Union Territory of Lakshadweep. 

The I)eputy CollCctor/ASO, Agatti Island, 
Union Territory of: Lakshadweep. 

The Social Welfare Inspector, 
Women & Chief Development Office, 
Agatti Island, 

Union Territory of Lakshadweep. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (R.1,3 to 7)) 

54. 0A384/2013 

Ishaque A.C., a:ged 35, S/o. Junies T., 
Bus Helper, District Panchayat, Kiltan, 
Residing at Arakkala Clietta House, 
Kiltan Island, UT of Lakshadweep. 

2. 	Abdul Rasak K.C., aged 37, 
S/o. Kasmikoya PP., Bus I)river, 
District Panchayat, Ki ltan, 
Residing at Kattichetta I-louse, 
Kiltan Island, UT of Lakshadweep. 
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3. 	Noorulla S.M., aged 39, Sb. Late P.S. Kunhimon, 
Bus C1eaner,itrict Panchayat, Kiltati, 
Residing at SifeManzil, Kiltan Island, 
UT of Laksh?dwep. 	 Applicants 

(By Advocate: Sri P.V. Mohanan) 

Versus 
1 . 	The Administrator, 

UT of Lakshadweep, 
Kavai'atti-682 555. 

Director of 1ancha.yat, 
Department of Ianc•hayat, 
AdministratiOn of UT of Lakshadwep, 
Kavaratti - 682555. 

Chief Executive Officer, 
1)istrict Panchayat, Kavaratti - 682 555. 	 Respondents 

(By Advocate: Sri S. kadhakrishnan) 

55. 0A38612013 

1. 	Jahathali P.P., aged 33 years, Sb. B.C. Uduman, 
Puthiyapura, Amini Island, Union Territory of Lakshadweep, 
Pin 682 552. 

2, 	A. Ismail, agd 45 years, Sb. Eassa, Andrati Yoada, 
Amini IslandUnion Territory of Lakshadweep, Pin —682 552. 

3. 	Khalid Unnam, aged 40 years, Sb. Mohammed Puthumamachetta, 
Amini Islancf, Union Territoty of Lakshadweep, Pin —682 552. 

Moosa Peechandam, aged 38 years, Sb. Abdul Khader, 
Mannathachetta, Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

Amanulla A.M.,. aged 33 years, Sb. Kunju KoOrumel, 
Amini Island., Union Territory of Lakshadweep, 
Pin - 682 551 

Khalid A.P., aged 35 yeats, Sb. Alimohammed, Aliyachetta, 
Amini 1slandUnion Territory of Lakshadweep, Pin —682 55. 

Jafeerulla P.C.., a.ged 25 years, Sb. Kidave Naduvatta Chetta, 
Amini island, Unipn Territory of Lakshadweep, Pin — 682 552. 



79 

Abdul Sa1amA., aged 38 years,SIo. KhaderThottanada, 
Aminipura, Aiini Island, Union Territory of Lakshadweep, 
Pin - 682 55 

Noorul Hassa•h K.K., aged 38 years, S/o. Abusala Kochu Kannada, 
Kallakakkat, Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

Jalal B.M., agd 31 years, Sb. Khadr T., Bahija Manzil, 
Thattanoda, Amini Is1and Union Territory of Lakshadweep, 
Pin - 682 552. 

Najeeb A. 4  aged 3 1, Sb. Kidavu T.C., 
Ayeshera, Amini Island, Union Territory of 
Lakshadweep, Pin - 682 552. 

Naf'eesath U., aged 35 years, DIo. Eassa Kottappura, 
Unnam, Amini Is1a:n Union Territory of Lakhadweep, 
Pin - 682 552. 	 Applicants 

(By Advocate: Sri Shiraz Bhava V.S.) 

Versus 

The Union Territory of Lakshadweep, 
Kavarathi - 682 555, 
represented by its Administrator. 

The I)irectot of Panchayaths, 
Department of Panchayaths, 
Administration of the Union Territory of Lakshadweep, 
Kavarathi - 682 555; 

The District Panchayath, Amini, rep. by its Executive Officer, 
Amini Island, Union Territory of Lakshadweep, Pin - 682 555. 

The Village (i)weep) Panchayath, Arnini Island, 
Union Territory of Lakshadweep, Pin —682 555, 
Represented by its Eecutive Officer. 	 Respondents 

(By Advocate: Sri S Radhakrishnan) 

56. OA 388/2013  

P.P. Amanu11a, aged38 years, Sb. Sayed 
Mohammed ?.K., PuThiya Pandaram Kiltän. 

Mubaraka Banu, aged 27 years, Dbo. 1brhirn, 
C. Lavanakkal I-lOuse, Andrott. 



. 

3. 	K.. Sajeedkhan, aged 26 years, S/o. Cheriyakoya, 
Kunnel I-louse, Arnini. 	 Applicants 

(By Advocate: Sri K.B. (iangesh) 

Versus 

The Administtor, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

Director of Panchayats, Department of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555 

I)epartmcnt of Animal Husbandry, Administration of the 
Union. Territory of Lakshadweep, Kavaratti, represented by its 
Director - 682 555. 

Assistant Settlement Officer, 
Amini Island— 682 554. 

Village (Dwep) Panchayat, 
Kiltan Island, epresented by its Executive Officer-682 552. 

Village (Dwep) Panchayat,. 
Andrott Island, represented by its EKecutive Officer-682 553. 

Village (Dwccp).Panhayat, Amini Island, 
represented by its Eeutive Officer - 682 554 

(By Advocate: Sri S. Radhakrishnan) 

57. 0A390/2013. 

C.N. Abdul 
I

Ikeern, aged 38 years, Sb. Koya, 
Cheriyannalll House, Kalpeni. 

K.I. Cheriyalcoya K.C., aged 48 years, Sb. Pookoya, 
Karupathaillárn I-louse, Kalpeni. 

K.K.Sadique.Ali, aged 44years, Sb. Mohammed C.P., 
Konhankakkada I-Iouse,Kalpeni. 

C.N. I -labusabi, aged 50years, D/o, Attakya, 
CheriyannalI:l I1ose, Kalpeni. 

l-Ianieedabi, ged 41 years, Dbo. Raalan, 

Respondents 



Pakkath Flouse, Kalpeni. 

6. 	A.T. Sheemabi, 42 ye•ar, DIo. Hamzakoya, 
Athanam Ihottam House, Kalpeni 

7 	A K Muthubi, aged 53 yeais, DIo Cheriyakoya, 
Alikakkada House, Kalpeni. 

K.K. 1-labusabi, agd 42years, D/o. Sayed Mohammed Koya, 
Kandamkala.fn House, Kalpeni. 

Bambathi, aged 43 years, [)/o. Aha.in.md  P., 
Chadachiyoda House, Kalpeni. 

Abdul Saleern M., aged 34 years, Sb. Mohammed A.K., 
Manjiyanam House,Kal.peni. 

Naseerna M.P.,ag.ed 33. years, DIo. Mohammed K.P., 
Mayamkakkapura House, Kalpeni. 

Hurnairath P., aged 42 years, D/o. Sayed, 
Poodiyath House, Kalpeni. 

C.O. Balkees, aged 53 years, D/o. YussafK.V., 
Chadachiyoda House, Kaipeni. 

B. Abdurahiman, aged 49 years, Sb. Muhmed M., 
Beerandhoda 1-louse, Kalpeni. 

K.C. Abdul Laffar, aged 38 years, Sb. Aboobacker, 
Kuttiyachada, HouSe Kalpeni. 

M. Anw.ar,aged 37 yea.is, Sb. M.P. Khader, 
Maral House Kalpeni. 

M.P. 1-lajira, aged 36 years, DIo. K.P. Mohammed, 
Mayamkakkepura House, Kalpeni. 

C.G. Naseema I3eegurn, aged 36 years, Dbo. 1-lamzakoya M.K., 
Cheriyacharnari Gath House, Kalpeni. 

K.K. Attakoya, aged 59 years, Sb. Ahamed Kunji Koya, 
Kandamkalam House, Kalpeni. 

Thangakoya,aged 3.3 years, Sb. Chariyakoya E., 
KoliyaIa Hoi4se, Kavaratti; 

1-lussain AU, aged 35 years, Sb. N:allakoya, 
Chettipura House, Kavaratti. 



22 	Jalfer, aged 3 yeais, S/o. Hasan T P 
Kaladi 1-louse, Kavarati 

Basheer, aged 36 years, Sb. Mohammed P., 
Kunni name! House s  Kavaratti. 

Amina, aged 42 yeais, D/o. Aboobacker, 
Thek!apura House, Kavaratti. 

Kadisha, aged 55 years, D/o. Aboobacker, 
Kunni name 1 I-louse, Kavaratti. 

Rahmath, aged 38 years, Dbo. MohammedP.V., 
Alachaoppada 1-louse, Kavaratti. 

	

27, 	Raziyabi,.aged 33 years, D/o. A!i, 
Kunnu rn purañi House, Kavaratti. 

Shamshadbeegum, aged 31 years, Dbo. Kuttiyarnrned, 
Kunnam 1-louse, Kavaratti. 

Jarneela, aged 37 years, Dbo. Kunhikoya, 
Fathirna Manzil, Kavaratti. 

LIar, aged 28 years, Sb. Aharned A.P., 
Kadapurathai,Ilam, Kavaratti. 

Noorul Ameh, aged 33 years, Sb. Sayed Buhari, 
Palalam House, Ka\'aratti. 

Abdul Rasheed, aged 23 years, Sb. Hasainar, 
Umbiyapura House, Kavaratti. 

Hussain B., aged 43 years, Sb. Kunhi Kunhi P., 
Biranthoda I-louse, Kavaratti. 

Mohammedali.T.P.., aged 35 years, 
Sb. Aboobcker K.K., Thekkilapura House, Kavaratti. 

	

35, 	Sajid Khan, ae'd 39 years, Sb. Sayed Koya, 
Edani!am Hose, Kavaratti. 

Jassin C., agd 33 years, Sb. Ali K.P., 
Chonam House, Kavaratti. 

Mohammed Rafi, aged 3.7 years, Sb. Hamzath Haji A.P., 
Molokepura F-louse, Kavaratti. 

. 



H. 

Mohammed haffe P.A., aged 35 years, S/o. Kuji Seedi Koya, 
Puthiya Alikôm, Arnini. 

Abdul Rahee'rn, aged 34 years, S/o. Abdu Rahiman, 
Aynepura 1-16se, I(avaiatti. 

Mushin, aged39 years, Sb. Nallakoya, 
Kuttit. ha..yapur4 House, Kavaratti. 

Akbar T.P., aged 33 years, Sb. Kidave K., 
Tharammakeura House, Kavaratti. 

Faizel Hussain, aged 37 years, Sb. Shahul Hameed, 
Palamkakkada I-1oue, Kavaratti. 

Najumudeen P., aged 36 years, Sb. Shamsul Noor, 
Pallicaharn I-louse, Kavaratti. 

Shihab, aged 35 years, S/o. Kunhimoideen, Mullapura House, 
Kavaratti. 

Aman, aged 37 yeats, Sb. Aboobacker, Kaladi House, 
Kavaratti. 

Raheem A., aged 30 years, Sb. Khader, Agam House, 
Kavaratti. 

Firozkhan, aged 27 years, S/o. Sayed Poo, 
Ullikanapur House, Kavaratti. 

Abdul Hashim M.1., aged 33 years, Sb. Attakoya, 
Mukriya 111am I-louse, Kavaratti. 

Kadisha, aged 44 years, Dbo. Ukkas, 
Umbiy.apura House, Kavaratti. 

C.P. Abdul Razak, aged 42 years, Sb. Mohammed, 
Chamaathapa House, Kavaratti. 

K. Abdul Rasheedu, aged 42 years, Sb. Harnzath, 
Kunhiiyoda House, Kavaratti. 

C.P. Raheein, aged 31 years, Sb. Hameed, 
Chandipura 1-louse, Kavaratti. 

M.T.P. I-labeèb Rahman, aged 43 years, Sb. Khalid, 
Me1athiruvathapur. House, Kavaratti. 



Moominath, aged 37 years, D/o. Kidav, 
Ne!iyampura I-louse, Kavaratti. 

Halima, aged 35 years, D/o. Koyamma, 
Tha1eëkepural-louse, Kavaratti. 

Sayed Abdu!.aheein, aged 46 years, Sb. Haji Sayed Shaikoya, 
Umrnarmanoda House, Kavaratti. 

Abdul Reheem, aged 30 years, Sb. Hamzath, 
Mannayapu-ra House, Kavaratti. 

Mullabi U.P., aged 38 years, D/o. Hamzath, 
Ulikanapura 1-louse, Kavaratti. 

Sayed Abdul Jaleel, aged 39, Sb. Aboobacker, 
Puthiya Kunnàmikalam, Kavaratti. 

Muhsin, aged 38 years, Sb. Koyamma, 
Kunnumpura I-louse, Kavaratti. 

Seethi Koya, aged 39 years, Sb. Cheriyakoya, 
Edanilam House, Kavaratti. 

Mariyommabi, aged 36 years, D/O. Mohammed, 
Kattikulam Houe, Kavaratti. 

Mohammed Shafi, aged 33 years, Sb. Aharnrned Haji, 
Pakichipura House, Kavaratti. 

Mubebia, aged 23 years, D/o. Sayed Poo, 
Ne1iyp.uraHouse, Kavaratti. 

Salma, aged 22 years, Dbo. Cheriyakoya, 
Vadaki;la pura 1-louse, Kavaratti. 

Muhammed,aged 32 years, Sb. Attakoya, 
Vadk ilapura, Kavaratti. 

Sairahanu P.E., aged 31 years, Dbo. Sayed Shaik Koya, 
Madal 1-louse, Amini. 

Mohammed Ali P.M., aged 27 years, Sb. Harnza, 
PuthiyaMarizil, Amini. 

Cherikoya;ãged 41 years, Sb. Abdul Khader, jyp
Pandararn I-louse, AmThi. 



0 70. Cheriyakoya M.C., aged 32 years, S/o. Hameed, 
Melachetaa House,Kadmath. 

Shafee:V.P., aged 39 years, Sb. Ismail, 
Vadakkilapura:I-Iouse, Kadmath. 

Fazeerali N.M., aged 25 years, Sb. Kahalid, 
Noor Mahal, Kadmath. 

Shahu! Hameed, aged 21 years, Sb. Ibrahirn, 
Melachetta House, Kadmath. 

Najmudeen P.N., aged 28 years, 
Sb. Cheriyakoya, Puthiyathanoda House, Kadmath. 

Mohammed Iqubal, aged 46 years, Sb. Khader, 
Attalada 1-Ioi.ise,Androth. 

Muthubi A.K., aged 42 years, DIo. Muthukoya, 
Appurakkat House, Androth. 

1-lajarommabi E.K., aged 40 years, Dbo. Shikoya, 
lEdayakkal 1-lOuse, Androth. 

78, 	Badarudheen Koya A.B., aged 38 years, Sb. P.S.J. Thangal, 
AIiyathammda B ithathabiyyapuram House, Androth. 

Asmabi, aged 38 years, DIo. Koyamma A., 
Mayyampokkada House, Androth. 

Shahnaz Beegurn C.P., aged 36 years, Dbo. Nallakoya, 
Chattapokkada 1-louse, Androth. 

Fathimath Suhara, aged 38 years, Dbo. Koyamma, 
Bappathiyoda House, Androth. 

Nusaiba A, aged 45 years, Dbo. YousafM.P., 
Achammada 1-louse, Androth. 

Khaulath L., aged 38 years, Dbo. Nallakoya T., 
Lavankka1 I-louse, Androth. 

Balha T., aged 37 years, D/o. Pookunhikoya, 
Thailath 1-louse, Androth. 

Rahamth P., aged 42 years, Dbo. Koya Kiadve, 
Pathada House, Androth. 



. 

NaseeraBanU M.K., aged 40 years, D/o. Kunhi Koya, 
Moolakad Hduse,Androth. 

Kadeeshommabi L., aged 40 years, DIo. Seethi M., 
Lavanakkal House, Androth. 

Saronmiabi T., aged 43 years, DIo. Aboobacker, 

Thacheiy House, Androth. 

Mullapoo M.K., aged 39years, DIo. Koya, 
Maidandu.rakatt 1-louse, Androth. 

Hafeera L., aged 39 years,.D/o. Koyamma K.P., 
Lavanakkal House, Androth. 

91, Aysurnrnabi T., aged 45 years, D/o. Muthukoya K.P., 
Thachery Hoe, Androth. 

Habeebath A, aged 42 years, D/o. Muthukoya K.K., 
Ayinamrflada House, Androth. 

Muthubi P.M., aged 42 yeas, DIo. Yakoob, 
Puthammadam House, Androth; 

Ramlath Beegurn, aged 42 years, DIo. Sherukunhi, 

Kunnel House, Androth. 

Hameedath M., aged 43 years, D/o. Siddiqu M.K., 
Makket House, Androth. 

SauiyabM., aged 39 years, D/o. Nallakoya M., 
MathilIHousé, Androth. 

Rahil M., aged 39 years, D/o. Nallakoya, 
Math ii House, Androth. 

Hussain P.P., aged 45 years, Sb. Aboo Sala, 
Poovinapura House, Androth. 

Attakoya, aged 56 years, Sb. Asainar K., 
Attalada I-louse, Androth. 

Hussaii, E..K.., aged 48 years, Sb. Sethikoya, 
Edayakkal House, Androth. 

Sayeed Moha.thmd Koya L., aged 54 years, Sb. Kader P., 
Lavanakkal l4ouse, Androth. 
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102 Hussain K, aged 50 years, S/o. Sayeed Bhkari TM, 
Kunnashada House, Androth 

103 Ismail, aged 40 yeais, S/o. Lava Burhikage Moosa, 
Kunnurnange I-louse, Androth. 

Subaidabi, aged 37 years, Dbo. K.K. Sayedmohammed, 
Pathada House, Androth. 

Pookunhi, aged 31 years, S/o. Saye Mohammed, 
Keechelam House, Androth. 

M.P. Mohanmed 1-lussain, aged 35 years, 
Sb. Kidave, iv oodampura House, Androth. 	 Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

Director of Panchayats, Department of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

ct. Department of Labour and Employment, 
Adrniriistratin of the Union Territory of Lakshadweep, 
Kavarátti 682 555. 

Depaitment of Education, Administration of the Union Territory 
of Lakshadweep, Kavaratti, represented by its Director —682 555. 

I)epartment áflAgriculture, Administration of the Union Territory of 
Lakshadwee, Kavaratti, represented by its Director - 682 555. 

I)epaitnent of Women and Child Development, 
Adminitration of the Union Territory of Lakshadweep, 
Kavaçati, iepiescnted by its Directoi - 682 555 

	

7 	Department cfFisheiies, Administration of the Union Territory of 
Lakshdweep, Kavaiatti, represented by its Director —682 555 

8. 	Departiinent of Animal Husbandry, Administration of the Union 
TerritOry of Lakshadweep, Kavaratti, 
represented by its Director-682555. 



Lakshad.wee Khadi and Village Industries Board, 
Kavaratti, retesented by its Chairman - 682 555. 

Revenue SuDivisiona1 Officer, Kavaratti Island - 682 555. 

Sub Diiiora1 Officer; Arnini Island - 682 554. 

12 	Assistant Engineer, LPWD Sub Division, Andrott Island-682 553 

LakshR4ee 	isnict Parichayat, District Panchayat (HQ), 
Kavaratti, 

represented by its Chief Executive Officer— 682 555. 

Village (Dwep) Panchayat, Kalpeni Island, represented by its 
Executive OfficeT - 682 551, 

Village (Dweep) Panchayat, Kavaratti Island, represented by its 
Executive Officer - 682 555, 

Village (Dweep) Panchayat, Amini Island, 
represented by its ixccutive Officer— 6.82 554. 

Village (Dwep) Panchayat, 
Kadarnath Island, represented by its 
Executive Officei - 682 553 

Village (Dwep) Panchayat, 
Androthislartd, represented by its 
Executive Officef 682 552. 	 Respondents 

[By Advocate: Sri S. Radhakrishnan (R1-8 & 10-18)] 

58. OA 392/2013 

I-Iusain, S/Abosala, 
Sara1mappada (Konchukakada) House, 
Agbjtesnt!y working as Cleaner, 
RGS Hdpital, Agatti 

Shukoor, S/.Fate Kidave, 
Pakrumuparda 1-louse, Agathi, 
Present!wqrking as Cleaner, 
RGS Hopita1, Agatti. 

Latheel, S/dAtakoya 
Kalkandiyoda Huse, Agat.hi, 
Presently d1irig as Cleaner, 
RGS Hospital, Agatti 



H 

1-lameedath, D/o, Koyassan, 
Aynepara House, Agathi, 
Presently woirking as Cleaner, 
RGS 1-lospital; Agatti. 

Subida,D/.Mohaed, 
Kulalioda House, Agathi, 
PlesentlY wotking as Cleaner, 
RCJS EloSpital, Agatti. 

Hajara, D/o late Hyder, 
Beepapada House, Agathi, 
Presently working as Cleaner, 
RGS l-lospital,Agatti. 

Sheemabi, D/b late Shamsuddeen, 
Beepapada I-louse, Agathi, 
Presently woking as Cleaner, 
RGS I-iospitai;. Agatti. 

Abida,D/o 1-jarneed, 
MakkiiIachOda House, Agathi, 

• 	PreSei1y wOiking as Cleaner, 
RGS Hospital, Agatti. 

Sulaikla, Did Moharned, 
Koylarn I1ous, Agathi, 
Presently woiking as Cleaner, 
RGS Hospital, Agatti. 

10 	',ulaima'n, Sb Harnza, 
Kalamtuthiyoda I-louse, Agathi, 
Presehlwodng as Cleaner, 
RG$ I lospital, Agatti. 

II 	Mahamood, Sb Koyassan, 
Arnpelly Flouse, Agathi, 
Presentl' wotking as Cleaner, 
RGS HospitaJ, Agatti. 

12. 	Saifulla, Sip Abdurahirnan, 
Mariyathod, House, Agathi, 
Presentl'w&king as Cleaner, 
RGS i4cpitl, Agatti. 

13 	Abduirnan, S/o late Harnza, jj 
Hpuse, Agathi, 

Prsen..ly wprking as Dhobi, 
RGS HQspita,.Agatti. 



	

14 	Abdutk6der,:&/o Ummer, 
Tlit 	House, Agathi, 

PresS' 'iking as Dhobi, 
RG fsp91, Agatti 

15. 	Abdu1l,. S/oKhahid, 
Kandavar G6thi House, Agathi, 
Presently, wdrking as Cleaner, 
RGS Hosp ita l ,  Agatti. 	 Applicants 

(By Advocate: Sri R: Ramadas) 

Versus 

The Adiinitator, 
Unioiierritqiy of Lakshadweep, 
Kavaitti -682555 

	

2 	The Chaipeison, 
Village (Dweep) Panchayat, 
AgátiIand Union Territory of Lakshadweep 682553 

The Medical Officer in charge, 
Comripnity Health Centre, Agatti Island, 
Unior.erritory of Lakshadweep 682553 	 Respondents 

(By Advocate ii S. Radhakrishnan (Rl&3)) 

59 	0A1/2013 

	

1 	C 	koya aged 44 yeais, 
Sb Siidj, Chekireyarnmakada House, 
Kadamat Sl1ed Labourer, 
Office oi'the Assistant Engineer Electrical, 
.Eectrical 'Stib Division, Kadarnat. 

K.P. Jàl1udden, aged 41 years, 
S/o 1-lameed Madkinachetta, Kattipura House, 
SklllLdLabouiel, 
Office o the Assistant Engineer Electrical, 
Elèili.bDiVision, Kadaiat. 

1,4  

	

3 	K P aged 31 years-,S/0 late Nallakoya 
Kunhit1dakHouse, Kadarnat, Skilled Labourer, 
()fIic e oNhc Assistant Engineer Electrical, 
jElètr'l SDivision, Kadarnat. 

42 years,, So Harneed Melachetta, 
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B i riyoimadHouse, Kadarnat, Skilled Labourer, 
Office of:th :ssistant Engineer Electrical, 
Elccri'al Sd5 Division, Kadarnat. 

K.P; Kunhikya, aged 41 years, S/o late Hassainar, 
Keeiãcjerryi-Iouse, Kadarnat, Skilled Labourer, 
o ff1 Ce o fth Assistant Engineer, Electrical, 
Electrical Sub Division, Kadarnat. 	 Applicants 

(By Advocate: Sri. R. Sreeraj) 

The Adrniriislrator, 
Union Territory of Lakshadweep, 
Kavarat0 7 682555. 

The Diiectorbf Panchayat, 
Departi1nent of Panchayat, 
Admifistratibr of Union Territory of Lakshadweep, 
Kavaratti- 682 555. 

The Chief Executive Officer, District Panchayat, 
Kadamat-682 556. 

l'he Asistant Engineer, Electrical, 
Elecuc1 Sub Division, Kadarnat-682 556. 

5 	Uic. Cheiipeison 
Villege Ivp Panchayat, Kadarnat-682 556. 

(By Advoç: $ri$ Radhakrishnan(R 1-4)) 

60. OA 394/2013 

I. 	U.P. Janl/Q CO. Koyamma, aged 39 years 
working 	:killed Labourer, 
Animal. 1yb,andry Unit, 
Union I e iloiy of Lakshadweep, Kalpeni-682 557 
dud 	at Umpiampappada House 
Kaipemjsland-682 557 

2. 	T.P•lIi1yb, S/o late M.K. Harnzakoya, aged 43 years 
workings Skilled Labourer, 
AnimaL -Itisbandry Unit, 
UbionTeiritby of Lakshadweep, Kalpeni-682 557 
and rsid.ing at Thithiyapada House ;  
Kaleni Islarid-682 557. 

M. H.y.der, S/b late M.K. Yousef, aged 43 years 
workm.g as Casual Labourer, 



Animal Husbahdry Unit, 
Union Teritiry of Lakshadweep, Kalpeni7682 557 
and residing .t' Manchiyanam House, 
Kalpeni.lslarid-682 557. 

K.O. Mph.arrmed IbnuJaffer, S/o K.P. Sayed, aged 44 
yea -s, workdrg as Casual Labourer, 
Anhnal Husbàiidry Unit, 
Union 'I e i Itory of Lakshadweep, Kalpem-682 557 
a n d:  r"e, s  i  in a~:ti akatchiyoda House, 
Kalpéni Ilai-682 557. 

M.K. Naseer, S/o P.Cheriyakoya, aged 33 years 
working as Caual Labourer, 
Animal Husbandry Unit, 
Union TeijitOr' of Lakshadweep, Kalpeni-682 557 
and residing t Malrnikakkada House, 
Kalpeni Islarid-682 557. 

M. Kalani, SoM.C. Muthukoya, aged 34 years 
woikirg as Casual Labourer, 
Aninal 1-lusbandry Unit, 
Uni ]on en itoiy of Lakshadweep, Kalpeni-682 557 
ancesidinht Maral House, 
Kalpeni Island-682 557 

K.K 	oh adirned Rafeeque, S/o V.K. Kojankoya, aged 45 
year,woking as Casual Labourer, 

Animal Hus .andry Unit, 
Union Teiritiy of Lakshadweep, Kalpeni-682 557 
and residin; t Kandarnkalarn House, 
Kapehi :lnd-682 557. 

8 	M unhOa, S/o late M C Ahrnedkunji, aged 47 years 
workina asual Labourer, 

1' 
Animal dsbandry Unit, 
unf9n terfory of Lakshadweep, Kalpeni-682 557 
and rès44 t Maral House, Kalpeni Island-682 557 

K.O. Abdul Sa:larn, S/o P. Assainar, aged 39 years 
working.:as Casual Labourer, 
Animal Husbaiidry Unit, 
UniOn Tçniitor' of Lakshadweep, Kalpeni-682 557 
and residing at Kakatchiyoda House, 
Kapen iIslarid-682 557, 

P.IyIithafa, S/o late Sayedmuhamrnedkoya, 
aged 47.rea1S, woiking as Casual Labourer, 
Anq 	husbandry Unit, 

.. 



S3 

Union Territiy of Lakshadwëep, Kalpeni-682 557 
and, residing bt. Pokkarappada House, 
Kalpeni 1slarid-682 557. 

(By Advocàte Sii NUnnikrishnan) 

Versus 

The Adrninisrator, 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

Applicants 

The Director of Panchayat, 
Department of Panchyat, 
Union TerritOry of Lakshadweep, 
Kavaratti682555 

TheChiefI,ecutive Officer, District Panchayat, 
Uniëri Tei'rioiy. of Lakshadweep, 
•Kavaratti-62555 

'[he Vetcripary Assistant Surgeon, 
Village Dwëèp Panchayat, 
Kalpeni-682 557 

(By Advocate: Sri S. Radhakrishnan) 

61. 	OA 395I2011 

Sai'n! A bid, S/o Yusuf, aged 40 years, 
Cheiiyanmallala House, Kadarnat, 
I 1epei 1Ditnct Panchayat, Kadarnat 

AblShukdbi', S/o Sayed Au, aged 41 years, 
Uld ycliett. 1-louse, Kadarnat, 
B usDr iver, - District Panchayat, Kadamat. 

M. Khalid, Sb: Nadeer, aged 43 years, 
Madurakam I--louse, Kadarnat, 
Helper, District Panchayat, Kadarnat. 

Ayoohkhan, :,S./o Kunhikoya, aged 37 years, 
Kec .iii ; Jhal 1-louse, Kadarnat, 
l-I p, t)istriçt Panchayat, Kadamãt. 

(By Advocate ii R Sreeraj) 

Versus 

Respondents 

Applicants 



SL' 

I he Adminisratoi, 
Uñië I rritory of Lakshadweep, 
Ka•ar.-6 	355 

The I)i coi.oi' Panchayat, 
Depàrthdnt OfTanchayat, 
AdministratiOn of Union Territory of Lakshadwecp, 
Kavaralti-6825 55 

The Chief' Executive Officer, District Panchayat, 
Kavaratt i-6825 55. 	 Respondents 

(By Advocate: Sri S.. Radhakrishnan) 

62. OA 400I201 

PP.. Siraj, ad 44 year, S/o 	Subair, 
Puthiyaicaram House, Agatti Island, 
Union 1ri9ry of Lakshadweep. 

Noushad Ali aged 32 years, S/o U. Sabjan, 
Keela Saramiia Pada House, Agatti Island, 
Union Territory of Lakshadweep. 

M. Abdul Naser, aged 28 years, S/o M. Abdul Rahiman, 
Mei1ii, Uouse, Agatti Island, 
Union Ieiiitoiy oil akshadweep 

4 	1 p 'Khalid, aged 30 years, S/o Kidave, 
Mela I1lam'I-Iousc Agatti Island, 
UniiirrIoiY of Lakshadweep. 

K.C:. Abdul:Shukoor,agt1 38 years, Sb Kasmi, 
m KariyaacFtt i-louse, Agatti Island, 

Union Tcrritry of Lakshadweep. 

N4.P. Nhanidddin,'aged 27. years; Sbo.M. Abusala, 
N4eIapLiia. House, Agatti Island, 
Union 1 en itoiy ol Lakshadweep 	 Applicants 

(By Advocate Ss ri N Anilkumat) 

Versus 

'i'he Adhinisrator, 
Union Territory of Lakshadweep, 
Kavarat1ti.-68551 

ThChairperson,.. 

. 



Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadwep 682553 

The Employment Officer, Kavaratti, 
Union Territory of Lakshadweep-68255 I 

The Director of Panchayat, 
Department of Panchayat, Kavaratti, 
Union Territory of Lakshadweep-68255 1. 

I'llb Chief Executive Officer/Special Officer, 
Village (Dweep) Panchayat, 
A.gatti island, Union Territory of Lakshadweep-682553. 

The Deputy Collector/ASO, 
Agatti Island, Union Territory of Lakshadweep-682553. 

(By Advocate: Sri S. Radhakrishnan) 

63. OA 404/2013 

Nadirsha NP., S/o Nallakoya P.V., 
aged 31 years, Nenarnpappada (House), Kalpeni Island. 
Union Territory of Lakshadweep, 
Working as Casual Labourer in the 
I)epartment of Science & Technology- Kalpeni I)weep. 

Alefudheen A.K., 
S/o Cherikoya K, aged 30 years, 
Akkara (House), Kalpeni Island. 
Union Territory of, Laks.hadweèp, 
Working as Casual Labourerin the 
Department of Science & Techno1ogy 
Kalpeni Dweep. 	 Applicants 

(By Advocate: Sri Grashious Iuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, Kalpeni. 

2. 	The Chairperson, 
Village (Dweep) Panchayat, Kalpeni. 

The Director of PnchayaL 
Department of Panchayath, Kavaratti-68255 5. 



ell- .9' 

4. 	The Director, 
Department of Science & Technology 
Kalpeni. 

(By Advocate: Sri S. Radhakrishnan (Ri ,3 & 4)). 

64. OA 406/2013 

M.P. Shihabudheen, aged 30 years, 
S/o E.C. Mohammed Au, 
Skilled Labourer, Ani,mal Husbandry Unit, Kiltan, 
Residing at Malayampura, Kiltan Island. 

(By Advocate: Sri P.V. Mohanan) 

Versus 

Respondents 

Applicant 

S 

The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

Director of Panchayat, 
I)epartment of Panchayat, 
Administration of Union Territory of Lakshadweep, 
Kavaratti-682555. 

The Veterinary Assistant Surgeon, 
Office of the Veterinary Assistant Surgeon, 
(Animal 1-lusbandry Unit), 
Kiltan Island, Lakshadweep-682 557. 

The Chairperson, 
Village (Dweep) Pa'nchayat, 
Kiltan-682 557. 

(By Advocate: Sri S. Radhakrishnan (R1-3)) 

65. 0A413/2013 

AsifAjnad,, S/o Bader, aged 26 years, 
Pathuinmathoda (House), Kiltan Island, 
U.T. of Lakshadweep, Working as 
Horneopathic Attender in Homeopathic Unit 
Kiltann Dweep. 

(By Advocate: Mr. Grashious K.uriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 

Respondents 

Applicant 
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The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti-682555. 

The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

I)irector of Panchayat, 
Department of Panchayath, Kavaratti-6825 55. 

. 

	

	Mission Oirector, 
National Rural Health Mission, Kavaratti-682555. 

Medical Officer in Charge, 
Primary 1-lealth Centre, Ki Itan Island. 	 Respondents 

(By Advocate.: Sri S. Radhakrishnan (Ri, 3 to 5)) 

66. 0A423/20113 

Abdul Kareem C., aged 42 years, S/o Subair P.P., 
Chonam House, Agatti. 

Ubaid V., aged 35 years, S/o Bamban, 
Valiya 111am, Agatti. 

Mohammed M., aged 40 years, S/o Basha A.P., 
Moothammada House, Agatti. 

Hafsath M., aged 46 years, Dbo Ummer, 
Moothammada House, Agatti. 

Mviya U., aged 48 years, S/o Ahamed, ' 
Uriyoda H6use, Agatti. 

Urnilla T.P., aged 54 years, Dbo Khader, 
Thekki lappura House, Agatti. 

Ummer C.K., aged 54 years, S/o A!ifT.P., 
Chekkakkal House, Agatti. 

Aboobacker P.K., aged 31 years, S/o Koyassan, 
Puthukotta House, Agatti. 

Mohammed T.P., aged 39ycars, S/o Hamza, 
Thoppumpadi House, Agatti. 



Saromrna M., aged 39 years, D/oHamza, 
lvlariyathoda House., Agatti. 

Ashral' AK., aged 42 years, Sb Ahamed M., 
Achan Kuttiyoda House, Agatti. 

Abdul Razzak R., aged 33 years, S/o Hamza U., 
Roullammada 1-louse, Agatti. 

Shaffabi PP., aged 36 years, D/o I-Iamza K., 
Puthiyapura 1-louse, Agatti. 

(By Advocate: Mr. KB, Gangesh) 

Versus 

TheAdministrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-68255 5. 

Director of Panchayats, 
Department of Panchayats, 
!-\dminiStratiofl of the Union Territory of Lakshadweep, 
Kavaratti-682555, 

Director of Education, 
Directorate of Education, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682555. 

Applicants 

Village (Dweep.) Panchayat, 
I\gatti Island represented by 
its Excecutive Officer-682554. 

(By Advocate: Sri S. .Radhakrishnan ) 

67. 	OA 44482013. 

Aboosalih, S/o Rasheed Koya, 
Padalapura, Kiltan Island. 
Union Territory of Lakshadweep, Pin-682558. 

(By Advocate: Sri Shabu Sreedharan) 

Versus 

1. 	Union 'l'erritory of Lakshadweep represented 
by the Administrator, 
Kavaratti Island. Pin- 682555. 

Respondents 

Applicant 
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The Director of Panchayat, 
Union Territory of Lakshadweep, 
Kavaratti Island. Pin- 682555. 

The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan Island. 
Union Territory of Lakshdweep, Pin-682558. 

The Executive Qificer, 
Village (Dweep) Parichayat, 
Kiltan Island. 
Union Territory of Lakshadweep, Pin-682558. 

5 	Assistant Engineer, 
Electrical Sub Division, Kiltan Island. 
Union Territory of Lakshadweep 
Pin-682558. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (RI, 2, 4& 5)) 

68. 	OA453/2013. 

I. 	1-lameed K., S/o Abdul Rahman, aged 36 years, 
Keelazillam 1-1) Kiltan Island. 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshadweep Building Development Board, Kiltan. 

Saleem K., S,/o Badar K, aged 28 years, 
Kuttukum (I-I) Ki ltan Island, 
Union Territory of Lakshadweep. 
Workiig as Casual labourer in 
Lakshddweep Building Development Board, Kiltan. 

1-lisminoor, S/o Mohammed, aged 38 years, 
Pakki>oda (I -I) Kiltan Island., 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshadweep Building Development Board, Kiltan. 

Ponkutti, S/o Pookoya, aged 48 years, 
' Surambiyoda (H) Kiltan Isl.nd, 

Union Territory of Lakshadweep. 
Work iig as Casual Labourer in 
Lakshsdweep Builclihg Development Board, 
Kiltan. 	 Applicants 



lo 

(By Advocate: Mr. Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 

The AdminisiTator, 
Union l'erritory of Lakshadweep. 

The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

Secretary, 
Lakshadweep Building Development Board, 
Kavaratti. 

Dirccor of Panchayat, 
Department of Panchayat, Kavaratti. 	 Respondents 

(By Advocate: Mr. S, Radhakrishnan (Ri, 3 to 4)) 

69. 	O.A No. 488/2013 

Salmath 
D/o. Sayed Koya 
Madapally House 
Cheulal, Island. 	 Applicant 

(By Advocate Mr. KB. Gangesh) 

Versus 

The Administrator, 
Admintration of the Union Territory 
of Laks'hadweep, Kavaratti— 682 555. 

The Director (Services) 
Administration of the Union Territory 
of Lakshadweep (Secretariat), 
Kavaratti - 682 555. 

Department of Science and Technology 
Union Territory of Lakshadweep, 
Kavarauhi - 82 555. 
Represented by its Director. 	 Respondents 

(By Advocate Mr, S. Radhakrishhan) 

70. 	OA 492/2013 



t:O 

K. Bushra Bgum, WIo Hakeem, 
Aged 27 year, Casual Labour, 
Office of theNeterinary Assistant Surgeon, 
Animal I-1usbndry Unit, Amini. 
Lakshadweep-682 552, A il1  j cant 

(By Advocate: Sri V.B. Hai'inarayan) 

V ers U S 

Union of india rep. By 
the Administrator, 
Union Territory of Lakshadweep, 
Kavaratti island, Pin- 682555. 

2. 	'iTl)e Diector of Panciayat, 
Departipen.t:of Pan'chayat, 

. Union Territory of. Lakshadwp, 
Kvar.tti Island- Pin- 682555. 

The Veterinaiy Assistant Surgeon, 
Animal 1-lusbandry Unit, Amini. 
Union Territory of Lakshadweep-682 552. 

The Chairperson, 
\'illage (Dweep) Panchayat, 
Amini, Lakshadweep -682552. 

(By Advocate. : Sri S. Ra.dhakrishnan (RI-3)). 

71. OA 499/2013 

Rahrnth Beegurn Keelakunnikkam, 
\\//o  Mohammed BK, 
Data Entry Operator (MGNREGA), 
Sub-DvisionaI Office, - 
Kadamat Island, 
Union Territqr,y of Lakshadweep.. 
Residing at Kee!akunnikkam 1-louse, 
Kadamat Island 
Union:Territory of Lakshadweep, PiN —682 556. 

2. 	Mohath:med Shafi Qraishi Malika, 
S/o. M... Sayedali, 
Data Entry Operator (MGNREGA) 
Village (Dweep) Papchayat Office (MGNREGA) 
Kadamath Island, Union Territory of Lakshadweep, 
Residing at Malika 1-louse, 
Kadamat island, 

Respondents 



• 	 .• 	 .• 	 .. 	
' • 

(QZ 

Union Territory of Lakshadweep, PIN - 682 556 	Applicants 

(By Advocate Mrs. Sreedevi Kylasanath) 

Versus 

The Administrator, 
Union Territory of Lakshadwee, 
(Depaitment of Rural Development) 
Kavaratlji. 

The District Programme Coordinator, 
MGNREGA, Kavarathi, 
Union Territory of Lakshaclweep. 

The Programme Officer, 
National Rural Employnent Guarantee Acf, 
Office of the Programme Officer, 
National Rural EmplOymet Guarantee Act, 
Kadamat, Union Territory 
of Lakshaweep. 	 Respoidents 

(By Advocate Mr. S. Radhakrishnan) 

72. 	OA 507/20.0. 

MuthuKoya K 
CasuaLtabour, Street Light Maintenance 
:Villag Dweep Panchayath, Amini Island 
Union Territory of Lakshadweep 
Permanent address : Kunninan'iel I-louse 
Amini ISland, Union Territory of Lakshadweep 
Iin - 682 552 	• 	 Applicant 

(By Advocate: Mr.TCG Swarny) 

Versus 

1 he Administiatoi 
Union .Vritory of Lakshadweep 
Lakshade Administration 
Kavarffi - 682 555 

The Executive Engineer 
(Department of Electricity) 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Secretary (Panchayats) 
(Directorate of Panchayats) 
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Administration of the Union Terñtory of Lakshadweep 
Kavaratti - 682 555 

The Chairperson 
Village Dweep Panchayat 
Arnini Island, 
Union Territory of Lakshadweep —682 552 

The Assistant Engineer (Ele) 
Electrical Sub Division 
Union Territory of Lakshadweep 
Amini Island —682 552 
The Director 
(Directorate of Panchayats) 
Administration of the Union Territory of Lakshadweep 
Kavaratti 682:555 

(By Advocate: Mr.S.Radhakrishnan (R 1 -3,5&6) 

73. 	O.A No. 509/2013 

I. 	Maleeha Beegurn K.C. 
D/o. indeen Kandilath 
Kaval çhetta House, Androth. 

Shahida Beegum K. 
D/o. I-Irnzakoya 
Kandlath 1-louse, Androth. 

SubaidaM. 
D/o. Kidave U.K 
Makket I-louse, Androth. 

Ayshaiegurn P.V.K 
D/o. Yoob P.K .  
PuthiyPentamveli Kad 
Androth. 

Rahmath Beegum K. 
D/o. Hmzakoya P.Pk 
Kunhali 1-louse, Androth. 

Thahira L. 
D/o. Seethi Nallal 
Lavanakal F-louse 
Androth. 

SubaidäA. 
D/o. Sá.yed Mohammed M. 

Respondents 



Aliyathara House, Androth. 

Fathimathu Suhurabi P.V.K 
DIo. Majeed P.V.K 
Pentambeli Kad, Andioth 

9 
	

Siyad Khan L. 
Sb. Kunhikoya A. (Late) 
Kandilath I-louse, Androth. 

Raisa K. 
DI. Badarudheen Melechetta Mechery 
Kadiyammada 1-louse, Androth. 

1-laseena Beegurn C.P.I 
Dbo. AbduHa M.P 
Chemmachery Puthiya 111am House 
Androth. 

	

12 	1-IabsabiP.U.P 
DIo. Fákarukdheen K. Cheriyadam 
Umrnathabiyapura House, Androth. 

(By Advocate: Mr. K.B. Gangesh) 

Versus 

	

1. 	The Administrator,  
Adrnintration o[the Union Territory 
ofLakadweep, Kavarathi —682 555. 

	

2 	DirectIate of lndustiies 
Union Territory of Lakshadweep 
Kavarthi, represented by the 
Director of Industries - 682 555. 

	

3. 	Coir Supervisor 
Coir Production Centre, Androth - 682 557 

(By Advocate: Mr. S. Radhakrishnan) 

74. OASIO/2013 

Haseena@ 1-laseenabi Therakkal 
1 herakkc.d House, Kadamath 
Data iLy Operator 
Vi llagweep Panchayath, Kadamath 

(By Advocate: Mr.R.Sreeraj) 

App! icants 

Res poii d e ilts 

Applicant 



:cx 

\/ers us 

I. 	The Administrator 
Union Territory of Lakshadweep 
Kavarani —682 555 

The Director of Panchayath 
Departnent of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Executive Officer, 
Village (Dweep) Panchayath 
Kadamat -- 682 556 

The Chairperson 
Village (Dweep) Panchayath 
Kadamat - 682 556 

The DistrictProgrmme Coordinator 
MGNREGA, Kavaratti - 682 555 

The Sub Diviional Officer and 
Programme Officer MGNREGA 

Kadamat - 682 556 	 Respondents 

• (By Advocate: M.r.S.Radhakrishnan (RI -3,5&6) 

75. OA 557/2013 

I. 	K.V.Naseer 
Kodavalappu House, Kiltan 
Cook, Government Senior Secondary School 
Kiltan 

2. 	K.P.Dawood • 
• 	Kilappura 1-louse, Kiltan 

Peon, Government Senior SecOndary School Applicants 
Kiltan 	• 	• 	 Applicants 

(By Advocate: MrR.Sreeraj) • 

Versus 

1 . 	The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

2. 	The Director of Panchayath 



los. 

Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Executive Officer, 
\' I I lage (Dweep) Panchyatli 
Kiltan-682 558 

I 
The Chairperson 

II lage (Dweep) Pan chayath 
K,iltan —682 558 

The Principal 
Government Senior Seconday School 
Kiltan —.682 558 

(By Advocate: Mr.S.Radhakrishnari (R1-3 & 5) 

76. 	OA 566/2013 

I. 	Salyath S 
Cook, Government 1-ugh School 
Kadamath 
Residing at Paliam, Kadamth Island 
Un ion Territory of Lakshadweep 

P.P.lsrnail 
Cook, Government J .B. School 
iKadamath 
Residing at Kadarnath Island 

. 	M.P.Attakoya 
Cook, Government J .13 School 
1K adamath 
Residing at Kaillyammakada 
Kadarnath Island 

K,K.Khalid 
Cook, Government i.B,School 
Kadarnath 
Residing at 131riyommada 
IKadamath Island 

P.Amanulla 
Cook, Government J . B.School 

O 
I/J 
1\ daiYidtfl 
Residing at Kunnumpura 
Kadarnath island 

Respondents 



Ummer PP.1 
Cook, Government J.B.School 
Kadamath 
Residing at Alikothapura 
Kadamath Island 

Hidayathulla P 
Cook, Government J.B.Schopl 
Kadamath 
Residing at Kadamath Island 

Muhammed Shafi P.P 	H 

Cook, Government S.B.Scliool 
Kadamath 
Residing at Kadamath Island 

Pookunhikoya PP 
Watchman / Helper 
Government JaWaharlal Nehru Senior Secondary School 
Kadamath 
Residing at Puthiyapura 
Kadamath Island 

Abdu!lakoya B.M 
Watch and Ward 
Government J.B.Schoo!, Kadamath 
Residing at Biriyornmada 
Kadamath Island 

JaferP 
Driver, Jawaharlal Nehru Senior Secondary .School 
Kadamath 
Residing at Pupathada 
Kadamath Island 	 Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

TheAdministrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555, 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Head Master 
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Government J B School 
Kadamath — 682 556 

4. 	The Principal 
Jawaharlal Nehru Senior Secondary School 
Kadamath - 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnañ) 

77. OA 567/2013 

1-labeebulla P.M 
Puthiya Malika House, Kadamath 
Driver, Government Jawaharlal Nehru 
Senior Secondary School 
Kadamath Islahd 	 Applicant 

(By Advocate: Mr.P.V.Mohanan) 

Versus. 

1. 	The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

2. 	Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti —682 555 	. 

3. 	The Principal 
Government Jawaharlal Nhru Senior Secondary School 
•Kadamath lsland682 556 	 Respondents 

(By Advocate: Mr.S.Radhakuishnn) 

78. OA 580/2013 

Yacoob 
Kathathe Chetta House, Kadmat. 

Vahida 
Marikilam House, Kavaratti. 

Habusa 
Alachapada, Kavaratti. 

Yacoob 
Kaladi I-louse, Kavaratti. 



to  

Muhammed Salih 
Aynepura Rouse, Kavaratti. 

Fareeda Beegarn 
Molokepura House, Kavaratti. 

Saleem 
Pallicham 1-louse, Kavaratti. 

Bamban 
Nambicham House, Kavaratti. 

Sayed Abdullakoya 
Chend ipura House, Kavaratti. 

Nafeesathbi 
Poodiyarn House, Kavaratti. 

Jamaliyath 
Thirinipura House, Kavathtti. 

Fazeela Beegum 
Kannipura 1-louse ;  Kavaratti. 

Urnmer 
Thirinikad House, Kavarátti. 

Firozkan 
Athnachammada Houses Kavaratti, 

Jaffer 
Mariki1am House, Kavaratti. 

Arnanulla, 
Mela. 111am House, Kavatti. 

Sirajudheen 
Molokepura 1-louse, KaVaratti. 

	

18, 	Hiyasudheen 
Chamayathapura Hous,Kavaratti. 

Fathahudeen 
Kadapurathaba I-louse, Kavaratti. 

Muncer 
Kuttipapepura House, KaVaratti. 



Ashik 
Puthiya Alikorn House, Kavaratti. 

Muhammed Musthafa, 
Achadapurakatt House, Andrott 

Mujeeb Rahman T.P, 
Thaleka Pura, Kavaratti. 

Jamhar 1-lussain 
Beeranthoda House, Kavaratti. 

Muhsin 
Beeranthoda 1-louse, Kavaratti. 

Rauf 
Chettipura House, Kavaratti.: 

1-lazarath 
Chungani 1-louse, Kavaratti 

	

28, 	Khalid 
Thottathapura 1-louse, Kavaratti 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 
Administration of Union Territory of Lakshadweep 

Kavaratti —682 555 

Director of Panchayath 
i)epartment of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Agriculture 
Department of Agriculture 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 	H 

Director of Animal 1-lusbandry 
Department of Animal Husbandry 
Administration of Union Territory of Lakshadweep 

Kavaratti - 682 555 

Village (Dweep) PanchayathKavaratti Islahd 
represented by its Executive Officer, 
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Pin-682554 

(By Advocate: Mr.S.Radhakrishap) 

79. OA 582/2013 	H 

Rasheed Koya 
Multi Task Employee 
Public Library, Kilthan 
Residing at Kiltha.n 

2. 	Smt.Sulfabeegum 
Cook, G.H,S Kadmat 
Residing at Melachetta Haijumakudi 
Kadarnath island 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 	iiar 
Union Territory of Lakshathyeep 
Kavaratti - 682 555 

Director of Panchayth 
Department of Patichayath 
Administration of Union Territory of Lakshadweep 
Kavaratti-682 555 

The Library and Information Assistant 
Office of Library and Information Assistant 
Public Library, Kilthan Iänd 682 557 

(By Advocate: Mr.S.Radhakrihnan) 

80. OA 601/2013 

Rasheed Koya SN., S/o. Abdulla Koya P.S., 
Shaiknaveed (H), KiltanIsland P0., 
Union Territory of Lakshwep, Pin -682 555 

Respondents 

Applicants 

Respondents 

Applicant 

(By Advocate: Mr. Shabu Sreedharan) 

H Versus 

1. 	Union Territory of Lakshadeep, represented by the 
Administrator, Kavaratti Island, Pin - 682 555. 

2 	The Director of Panchayath, Union Territory of Lakshadweep, 



Kavaratti Island, Pin - 682.555., 

3, 	The Chairperson, Village (Dweep) Panchayath, 
Kiltan Is land, Union Territory of Lakshadweep, 
Pin —682 558. 

4. 	The Executive Officer, Vitage (Dweep) Panchayath, 
Kiltan Isladd, Union Tenitdiy of Lakshadweep, Pin - 682 558. 

5 	The Library and Informatign Assistant, Public Library, 
Kiltan Island, Union Terrior.y.ofLakshadweep, 
Pin - 682 558. . 	 Respondents 

[By Advocate: Sri S. Radhakribnn (RI, 2,4 & 5)] 

81. 0A634/2013 

Malikdeenar, aged 21 yeas, Sb. Hamzath, 
Sara Manzil 1-louse, Agatti. 	 Applicant 

(By Advocate: Sri K.B. Gangesl).' 

Versus 

The Administrator, 
Administration of the Uni:o'nTe'rritory of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayats, 
Department of Panchayats, 
Administration of Union Teritory of Lakshadweep, 
Kavaratti - 682 555. 

Department of Education, Administration of the 
Union Territory of Lakshadweep, Kavaratti, 
represented by its Directo. 	6,82 555. 

Village (Dweep) Panchayat, 
Agatti Island, representebby its Executive Officer, 
682 554. 	 Respondents 

(By Advocate: Sri S. Radhakrishnn) 

82. 0A635/2013 

Fathahudheen K.P., aged 40 years, Sb. Sayed Muhammed Koya, 
Kattampalli House, Agatti. 

Younis, aged 31 years, S/o::Abdulla, Mariyathoda House, 
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Agatti. 

K.M. Shahida, aged 40 year, D/o Kasmi, Kuttiyam 
Mukriyoda House, Agatti. 

K.M. Amina, aged.46 years;'D/o. Abdul Rahman, 
Kuttiyam Mukriyoda Hpue, Agatti. 	Applicants 

(By Advocate: Sri K.B. Gangesh). 

Versus 

The Administrator, 
Administration of the UnioThritory of Lakshadweep, 
Kavaratti-682 555. 

Director of 1-lealth Services,.. 
Directorate of Health Servides, 
Kavaratti - 682 555. 

Medical Officer in charge 
Community Health Centre, Agatti —682 553. 

Medical Officer in ChargjIiGandhi Speciality Hospital, 
Agatti —682 553.  

Village (Dweep) Panchayt, Agatti Island, represented by its 
Executive Officer, 682 553. 	 Respondents 

7 	: 

(By Advocate: Sri S. Radhakrishnan) 

83. OA 791/2013  

Fareeda Beegurn M.I., Meppada 111am, 
Agatti Island. 	 . 	 Applicant 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the UnOnTeritory of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayats, 
Department of Panchayt, . 
Administration of Union Territory of Lakshadweep, 
Kavaratti —682 554, 



1: 

Project Manager, DesiccaedCnut Powder Unit, 
Lakshadweep Developmeribroration Ltd., 
Agatti, Kavaratti - 682 554. 

The Deputy Director (Admn.), Lakshadweep Development 
Corporation, Kavaratti - 682554.;• 

Village (Dweep) Panchayat, 
Agatti Island, represented'by its Executive Officer, 
682 553. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 
r' 

84. OA 82212013 

B.P. Navas, Aged 27 yearsSIo. Kasmi .M.P., 
\/aliyapura lIouse, Kilthan 1slandP.Q. 
U.T. of Lakshadweep, 	. 	 Applicant 

(By Advocate: Sri P.V. Mhanan). : 

.Versus 

I. 	The Administrator, 	• 
UT of Lakshadweep, 
Kavaratti-682 555. 	•• 

Director of Panchayat, 
Department of Panchayat,.,.. 
Adm inistiation of UT of La.ksadv'.eep, 
Kavaratti - 682. 555 

:The Principal, GovernmèAt:Highr Secondary School, 
Kilthan Island - 682 556: 	.. . 	 Respondents 

85.. 0A880/2013 

Muthukoya NP 	 • 
Nalakapura, Kiltan Island H . . 
Union Territory of 1_akshadwe1682 558 	 Applicant 

(By Advocate: Mr. Shabu Sreedharan) 

Versus. 

I. 	Union Territory of Lakshddweep represented 
by the Administrator 	: 
Kavaratti Island 	682 555 

• 	 • 	
• 
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•Directoi of Panchayath..; 
Union Territory of Lak$Iadeep 
Kavaratti Island - 682 555 

The Senior AdminjStra : ffiCer 
Education (District andhdyáth 
Union Territory of LaksFiadwee 
Kavaratti Island - 682 555 

The Principal 
Government Senior Sendary School 
District Panchayat, IKiItariIslañd 
Union Territory of Lakadweep 682 558 	 Respondents 

(By Advocate: Mr. S .Radhakrishnan) 

86. OA 898/2013 

• 	K.C.Abdul Khader 	• 
Kulikaraya Chetta Hous: 
Chetlat Island 
Union Territory of LaksFadweep- 682 554 	 Applicant 

(By Advocate: Mr.Shabu Sreedharan). 

Versus 

Union Territory of Lakshadwee,p represented 
by the Administrator 	1 

Kavarättj Island - 682 555 

The Director of Panchayàth 
Union Territory of Lakshadweep 
Kavarattj Island - 682 555 

The Senior Adminjstratj Qfficer 
Education (District Panchayath) 
U ti ion Territory of Lakshadweep 
Kavaratti Island - 682 555 

The Principal 
Government Senior Secondary School 
District Panchayat, Chetlàt Island 
Union Territory of Laksliadweep 682 554 	 Respondents 

(By Advocate: Mr.S.Radhakrishnn) 



87. OA 904/2013 

Kadeeja C.P 
Cheriyapurakad 
Kalpeni Island 	 . 	 Applicant 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 
Administration of the Union Tdtory of Lakshadweep 
Kavaratti - 682 555 

Sub Divisional Officer 	.. - 

Office of Sub Divisional Officer 
Kalpeni Island 682 554 

The Director (Rural developiiient) 
Department of Rural Develophient. 
Administration of the Union Thrritory 
of Lakshadweep, Kavaratti :H..682 555 

(By Advocate: fvIr.S.Radhakrishnn): 

88. OA 905/2013 

Abdul Khader C. 	. 
Chek.kiriyammada I-louse 
Agatti Island 

Buar Jamhar T.P 
Theklapua House 	I 
Agatti Island 	.. 	.1 

(By Advocate: Mr:K.B.Gangesh) . .. 

Versus 

The Administrator 	 .. 

Administration of the UnionThrritory of Lakshadweep 
Kavaratti island - 682 555 

Director of Panchayaths 	. 
Depa -tment of Panchayaths 
Administration of the UnionTerritory of Lakshadweep 
Kavaratti Island - 682 555..... 

Respondents 

Applicants 



	

3. 	Project Manager 
Desiccated Coconut Powder Unit 
Lakshadweep Develophent Corporation Limited 
Agatti, Kavaratti - 682555 

	

4, 	The Deputy Directdr (Mmn) 
Lakshad weep Develophent Corporation 
Kavaratti - 682 555 

	

5. 	Village (Dweep) Panchayath 
Agatti Island represented by its 
Executive Officer - 682553 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

89. OA 939/2013 

1. 	Safiyullah K.C. 
Kuttiyachada 	House 
Kalpeni Island 

2 	Saifulla M 1 
I 	 J 

Melaillam House 
Kalpeni Island 

Kunhikoya M.V 
Mathil Valiyammada House 
Kalpeni Island 

Kidave K.O H. 
Kakkachiyoda 1-louse 
Ka!peni 1-louse Applicants 

(By Advocate: N4r.K.B.Gangesh) 

Versus 

The Administrator 
Administration of the Union Terntory of Lakshadweep 
Kavaratti Island - 682 555 

Director of Panchayaths.. 
Department of Panchayths 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 55 

Lakshadweep Building Levelopment Board 
Union Territory of tmkshadweep 
Kavaratti represented by its Secretary —682 555 

N.. 

N 	
.. 



roll  • 	 . 

The Technical Officer 
Lakshadweep Building Development Board 

Kalpeni Island'— 682 553 

Village (Dweep) Panchayãth 
Kalpeni Island represented by its, 
Executive Officer - 682 553 	 . 	Respondents 

(By Advocate: Mr. S.Radhakrishnan) 

90. OA 942/2013 	. 

Mohammed Ashik 
Palliyat House 
Androth Island 

Abdul Latheef 
Karakunnel House 
Androth Island 
Mohammed Ubaidulla' 
Chodath House 
Androth Island 

Mohammed Fathahulla 	. 
Karachetta House 
Androth Island 	 1, 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

I. 	The Administrator 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

Director of Panchayaths 
Department of Panchayaths 
Administration of the Union Territory of Lakshadweep 
Kavarattj Island - 682 555 

Lakshadweep Building Development Board 
Union Territory of Lakshadweep 
Kavaratti represented by its Secretary - 682 555 

The Technical Officer 
Lakshadweep Building Development Board 

Androth Island - 682 554 



5. 	Village (Dweep) Panchayath 
Androth Island represented by its 
Executive Officer - 682 554 

	
Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

91. 0A952/2013 

Abdul Salam N.P 
Casual Labourer 
Power House, Kalpeni 
Residing at Nenampappada House 
Kalpeni, Union Territory of Lakshadweep 

C.K.Attakoya 
Casual Labourer 
POwer House, Kalpeni 
Residing at Chakakeel House 
Kalpeni, Union Territory of Lakshadweep 

P.Mohammed 
Casual Labourer 
Power House, K.alpeni 
Residing at Pokkayoda House 
Kalpeni, Union Territory of Lakshadweep 
HamzaKoyaP 
Casual Labourer 
Power 1-louse, Kalpeni 
Residing at Pallath House 
Kalpeni 	 Applicants 

(By Advocate: Mr.Hariraj M.R) 

Versus 

Union of India represented by the Secretary 
to Government of India 
Ministry of Home Affairs 
NewDelhj—l1O 001 

2. 	The Administrator 
U ii ion Territory of Lakshadweep 

Kavaratti - 682 555 

3.. 	Executive Engineer 
Departi-nent of Electricity 
Kavaratti, Union Territory of Lakshadweep 

V 



4. 	Junior Engineer, 
	

. 

Electrical Section, Kalpeni 
Union Territory of Lakshadweep 	 Respondents 

(By Advocate: Mr. S.Radhakrishnan (R2-4) 

92. OA 1100/2013 

Abdul Khader C.P 
Chandipura, Kavaratti 
Union Territory of Lakshadweep 	 Applicant 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territoiy of Lakshadweep 
Kavaratti - 682 555 

Director (Rural Development) 
Department of Rural Development 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

93. OA 1202/2013 

Akathar Ahammed K.K 
Internal Inspector 
Agricultural Department, Kalpeni 
K unriarnkularn I-louse 
Kalpen. i Island 
Union Territory of Lakshadweep 

Mohammed Iqhal KPV 
Internal Inspector 
Agricultural Department, Kalpeni 
Kunnipavavaliyammava House 
Kalpeni Island 
Union 1erritoiy of Lakshdweep 



TV 

3. 	Fareeda Beegum p • \/ 
Internal Inspector (Multi Skilled Worker) 
AgricuituraI Department, Kalpeni 
Pentamveli House 
Kalpei Island 
UniorITerritory of Lakshadweep 	 Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

I. 	The Administrator 
Union Territory ofLakshadweep 
Kavaratti. - 682 555 

Director of Panchyath 
Department of Panhayath 
Administration of Union Territory of Lakshadweep 
Kavarätti - 68.2.555 

Agricultural Officer ... 	. 
District Panchayath (Agriculture) 
Kalpeni Island —682 557 

Chief Executive Officer 
District Panchayath 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr. S.Radhakrishnan) 

94. O.A No. 1225/2013 

C,R Showkathali,. 
Sb. Mohammed Koya 
Casual. Labour, Electrical Sectioh, 
Kalpeni. 
Residing at Chemmanam Pally House 
Kalpeni 	. 	. 	 . 	 Applicant 

(By Advocate: Mr. Hariraj M.R) 

Versus 

TheUjion of India 
Repè:ented by the Secretary to 
Govëment of india, 
Ministry of Home Affairs 
New Delhi —110001. 



- 

2. 	The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555. 

3, 	Executive Engineer 
I)epartrnent of Electricity 
Kavaratti, Union Territory of 
Lakshadweep - 682 555. 

4 	Junior Engineer, 
Electrical Section 
Kalpeni, UT of Lakshadweep —682 555. 	 Respondents 

(By Advocate: Mr. S. Radhakrishnan9r R2-4) 

These applications having been heard together on January 17, 2014, 
the Tribunal delivered the following common order on March 6, 20 14:- 

ORDER 

Hun' ble Mr.Justice AJ.13ashcerMrrieL(J) 

Applicants in this bunch of 94 Original Applications are residents of 

various Islands in the Union Territory of Lakshadweep. Admittedly, all the 

applicants have been working on casual/daily wage basis in various 

departments under the Administration. All of them were engaged on casual 

basis for 89 days and re-engaged after a technical break of one or two days. 

This process has been going on in the case of quite a number of them for 

the last 10 to 20 years while in the case of a large number of others, such 

engagemnts are for 5 to 10 'eas and others are for two/three years or less. 

But in majority of the cases (in 80 Original Applications), these casual 

employees were engaged/disengaged by Village/Dweep Panchayats and/or 

District Panchayats. For the sake of convenience, these cases are 

categorized as "Panchayath and Non-Panchayath". 

2. 	The common grievance of all the applicants is that their services are not 

being regularized even though they have been working for years together, albeit 

on casual/daily wage basis. lhercfbre the common prayer in all these casqs is for 

issue of a direction to the respondents to regularize their services. In the case of a 

few others who have be,n retrenched on completion otthe period of engagement, 

the piayer is for Issue a direction to re-engage them. 



The short question that arises for consideration in all these Original 

Applications is whether the applicants are entited to get their services 

regularized. 

It has been noticed already that in majority of the cases, the 

applicants have been engaged to work in variou's departments under .  the 

\'illage/Dweep Panchayats and or/District Panchayats. Therefore, the 

Administration has taken a preliminary objection that this Tribunal has no 

jurisdiction to entertain those cases in view of the judgment rendered by ap. 

Division Bench of the Kerala High Court in Adminisira/or and another 

Vs. Naderkoya and others - 2005 K/-IC 248. It is further contended by the 

learned counsel for the Administration in these cases that going by the 

dictum laid down in a catena of decisions of the Apex Court as well as that 

of various High Courts, the services of the applicants are not liable to be 

regularized since they were admittedly engaged on casual/daily wage basis 

for 89 days, though, of course, many of them were re.engaged after a 

technical break of one or two days. 

5, 	in the other batch of cases in which the applicants have been 

engaged by the Administration in various departments under it, the 

contention raised by the respondents is that their engagement being of 

casual nature, they are also not entitled to get their services regularized. 

The common contention in all these cases is that these casual engagements 

were made without holding any regular selection process and that such 

engagements were not against sanctioned posts. 

6. 	In this context, the learned counsel for the Administration has 

invited our attention to the following decisions in support of the above 

contention:- 

Secretary, Slate of Karnalaka & Others Vs. Umadevi and Others - 
(2006) 4 SCC I. 

State of Rajasihan Vs. Dava Lal - ('2011) 2 SCC 429. 



-- - 	 - 

3 	Sa(vo Prakash and Others Vs. State of Bihar and Others - 
2D)D)4 SCC )9. 

Official Liquidator Vs. Dayanand and Others - (2008) 10 SCC 1. 

I?.N.Nanjundappa Vs. T.: Thimmiah - (1972) 1 SCC 409. 

Jeemon V.1?. Vs. Slate of Kerala - 2012 (1) KHC 397. 

Slate of Kerala Vs. Valsamma -2012 KLT 294, 

Non-Panchayath Cases 

OA 212, 266, 268, 299, 325, 347, 354, 366, 372, 380, 488, 499, 509 

& 1225 of 2011 

7. 	In the above cases, the applicants have been admittedly engaged by 

the Administration in various Departments like the Department of Science 

& Technology, Industries, Environment & Forests, Electricity, 

Directorate of Labour & Employment, Directorate of Arts & Culture, 

Weights & Measures etc. While 7 applicants in OA 299/2013 and 47 

applicants in OA 301/2013 have been working in the Department of 

Agriculture for the last 17 years right from January 1997, 2 of the 

applicants in OA 225/2013 have been working for 18 years whereas others 

in the above OA for the last 9 years. Similarly, the applicants in OA 

347/2013 have also been working ever since 1997. We have referred to the 

above 2 or 3 cases only to illustrate that majority of the applicants in all the 

cases - whether in the category of Panchayat or Non-Panchayat - have been 

working as casual employees for more than 10 years and quite a number of 

them have 8 to 10 years of service to their credit, if not more. 

 It is beyond controversy that all the applicants were engaged on 

casual basis without undrgoing any regular selection process though in 

some cases the applicants have vaguely contended that such a process was 

in fact undergone. However, in those cases:also, no material has been 

placed before us in support of the above contention. Similarly it is not in 

dispute that such engagements were not made against sanctioned posts. In 

short, this process of casual engagement on daily wage basis for 89 days 
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has been going on in the Union Territory for the last two decades or more. 

These employees have continued in such casual service with a technical 

break of one or two days for several years as a matter of routine. 

Apparently it is a case of Hobson's choice for them. It is on record that a 

large number of such caSual employees had approached this Tribunal in the 

'90s seeking regularization or absorption. We have been informed that 

some of them were in fact absorbed. But the applicants before us in this 

bunch of 94 cases have apparently been less fortunate. 

9. 	Umadevi (Supra) is a landmark judgment on the subject of 

"irregular" or "illegal" appointments in public employment. The five judge 

Bench had dealt with issues relating to absorption, regularization, 

permanent continuance of temporary/contractual/casual/daily-wage or 

adhoc employees appointed/recruited and continued for long in public 

employment dehors the constitutional scheme of public employment. The 

Apex Court exhorted all the High Courts not to issue directions for 

absorption or regularization unless the recruitment itself was made 

regularly or in terms of the constitutional scheme. While issuing the above 

direction, their Lordships reiterated that it must be insisted that the States 

must make only regular recruitments and appointments. It was further 

observed that it would be erroneous to merely consider equity for a handful 

of people who have approached the Court with a claim, while ignoring 

equity for the teeming millions seeking employment and fair opportunity to 

compete for employment. While dealing with irregular appointments as 

distinguished from illegal appointments of duly qualified persons against 

duly sanctioned vacant posts, the Apex Court, after referring to those 

employees who have continued to work for 10 years or more but without 

the intervention of the orders of the Court/Tribunals, directed that the 

question of regularization of the services of such irregularly appointed 

employees be considered on merit in the light of the principles settled by 

the Apex Court in the cases in S. V.Narayanappa -- AIR 1967 SC 1071; 

R.N.Nanjundappa -- (1972) 1 SCC 409 & B.N.Nagarajan - (1979) 4 SCC 

507 - as a one time measure. 



0. A three judge Bench of the Apex Court in Official Liquidator Vs. 

Dayanand & others had, after noticing some of the judgments/orders of the 

court which took a different view from the law settled in Umadevi, 

observed that those cases were illustrative of the non-adherence to the rule 

ofjudici1 discipline which is sine qua non for sustaining the system. 

In Harminder Kaur - (2010) 1 SCC L&S) 202, the Apex Court had 

held thus:- 

Long service by itself may not be a ground for directing 
regularization. Regularization is not a mode of appointment. 
When appointments in public office are required to be made, 
provisions of Articles 14 & 16 of the Constitution of India are 
required to be scrupulously followed. When a departuke is 
made /ir not scrupulously following the conditions precedent 
laid clown in the statutory rules, as also the constitutional 
scheme, it is imperative that the same must be done within the 
Jbur corners of the delegated power by the authority 
concerned." 

In the above case (Harminder Kaur), the appellants were school 

teachers and they were appointed by the Education Department of 

Chandigarh' on contract basis for a specified period. In the offer of 

appointment itself it was made clear that the appointees would not have 

any claim for ad-hoc/regular appointments available in the Insitute and 

that the conti'actual appointment could be made only against sanctioned 

post. The Apex Court while concurring with the view taken by the High 

Court heid that initial appointments of the appellants were made in gross 

violatiod of the provisions contained in the relevant Act and also the 

doctrine of equality enshrined under Articles '14 & 16. However, taking 

note of the admitted position that 800 posts of teachers were lying vacant, 

the Apex Court expressed the hope that the plight of the appellants would 

also be taken into account by the administration and consider the 

desirability of relaxing the age-limit provided in the Rules. 
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In Nanjundappa (Supra), the Apex' Court had held thus:- 

i/the appointment itself i in infraction of the rules or if it is in 

violation of the provisions of the Constitution, illegality cannot be 
regularized. RatfIcation or regularization is possible of an act which 

is within the power and province of the authority, but there has been 
some non-compliance with procedure or manner which does not go 
to the root of the appointment. Regularization cannot be said to be a 
mode of recruitment. To accede to such a proposition would be to 
introduce a new head of'appointment in defiance of rules or it may 

have, the effect of setting it naught the rules." 

We do not propose to burden this order by referring to several other 

decisions rendered by the Apex Court following the principles laid down 

by the five judge Bench of the Apex Court in Urnadevi (Supra). 

But one disturbing feature that has been noticed in this, bunch of 

cases is that 	the authorities concerned, be it the Lakshadweep 

Administration or the Village (Dweep) Panchayats/District Panchayats, 

have not shown any anxiety about the sad plight of many of the employees 

who have continued in service for one or two decades or slightly less. It 

is also not clear whether any attempt was ever made to regularize the 

services of those irregularly appointed employees who had completed 10 

years of service as indicated in Para 53 of the judgment in Urn'adevi 

(Supra) at that point of time. 

Be that as it may, the fact remains that hundreds of employees in this 

bunch of Original Applications have admittedly been working for a decade 

or more with routine technical break of one or two days on completion of 

89 days. It is true that the Administration or Panchayats may not require 

the servièes of quite a number of those employees throughout the year; but 

still it appears that many of them have been allowed to continue. Many of 

them have been engaged in one scheme or the other sponsored by the 

Central Government or in some such other schemes or programmes floated 

by the Administration on its own by utilizing the funds available with it. 

The Administration or Village (Dweep) Panchayats have not come out with 



any data as regards the actual requirement of employees in various 

departments' under them. It has been noticed that in some of the 

departments, the casual employees have been working apparently against 

regular posts for years together. Why is it that such posts are not identified and 

sanctioned ? There is no clue. 

Learned counsel for the respondents has submitted before us that the 

policy of the Administration is to give minimum employment to maximum 

number ofjobless people at least for a few days in a year by engaging them 

in one scheme or the other. The policy is laudable. But still, the question is 

why large number of employees working on certain posts for years together 

without any prospect of being regularized or absorbed, are being kept on 

tenterhooks like this ? The very fact that these people have been allowed 

to continue on those posts for years together will show that such posts are 

not of casual nature. We do not propose to deal with the above aspect any 

further at this stage though it may be observed that the attitude of the 

Administration and the local Panchayats appears to be totally uncharitable, 

to say the least. 

Pan'chayath Cases 

In. the other bunch of 80 Original Applications, in which the 

applicañtsThave been engaged by Village (Dweep) Panchayats or District 

Panchayat, the main contention raised by the learned counsel for the 

Administration is that this Tribunal has no jurisdiction to entertain these 

cases in view of the decision rendered by a Division Bench of the Kerala 

High Court in Naderkoya (Supra). 

In the above case, some casual labourers working in the Water 

Supply Scheme of the Village (Dweep) Panchayat of Agathi Island had 

approached this Tribunal, aggrieved by the failure of the Union of India 

and the Lakshadweep Administration in granting them temporary status 

under the Scheme for Temporary Status & Regularization introduced by 

the Union of India, in O.M.No. 51016/86IEstt (C) dated 10.09.1993. It 

appears that the upkeep, maintenance and distribution of the drinking water 



to the local residents of Agathi Island were initially undertaken by the 

Public Works Department. Later, it was entrusted to AVAM SOciety. 

Grant-in-Aid was provided to meet the additional expenditure and the 

Society used to manage the Scheme. Later, Island Councils were brought 

into existence as per Island Council Act. Still later, the Councils were 

abolished as the Lakshadweep Island Regulation, 1988 was repealed by 

Section 88 of the Lakshadweep Panchayat Regulation, 1994 and during 

the year 1995 all the assets and liabilities of the Island Council of Agathi 

were transferred to Village/Dweep Panchayat of Agathi. Thus all the 

labourersworking with the Water Supply Scheme came under the Village 

(Dweep) Panchayat. The casual labourers who had approached this 

Tribunal were admittedly under the services of the Dweep Panchayat and 

they were being paid by the Panchayat from the fund available withit. 

After considering the claim of the casual labourers, the Tribunal issued the 

following among other directions:- 

The Second respondent i.e. the Lakshadweep Administration 
would adopi the Department of Personnel & Training Casual 
Labourer (Grant of Temporaiy Status & Regularization) Scheme, 
1998 and prescribe it prospectively to the Panchayats for granting 
temporary status to casual labourers as per the parameters of the 
schéñe. 

The Jlrsi respondent, i.e. the Union of India in the Ministry of 
Personnel, Public Grievances and Pension would ensure that 
appropriate legal and technical formalities are completed and the 
Scheme is made applicable expeditiously. 

From the date of issue of these orders and until the Lakshadweep 
Administration prescribes the scheme to the Panchayats for 
regularization of eligible casual workers, no regular appointments 
would be made by the Panchayats in respect of at least two third of 
th?. regular vacancies in Group D .which would be kept reserved for 
the rëgularization of the casual workers under the scheme. 

- (d). No casual workers, including the applicants, who are in the 
service of the Panchayats on the date of issue of these orders would 
be reirenched on the face of availability of work or for making way 
for fresh recruits without considering them for the grant of temporary 
status i/eligible as per the scheme. 

20. The Division Bench of the High Court while allowing the Writ 

Petition filed by the Administration noticed that another Bench of this 



Tribunal in Original Applications N6.1297, & 218 of 1998 had rejected an 

identical relief claimed by some other casual labourers, holding thus:- 

"We have carefully peru9sed the pleadinEs and other materials on 
record. We have also given our anxious consideration to the rival 
submissions. We find that in both these O.As under consideration, 
the applicants were engaged by the Island Council of 
Androth/Minicoy. They might have continued to be engaged• 
subsequently by the succeeding local self Government body, namely 
the Village (Dweep) Panchayai of Androth/Minicoy. The 
Chairpersons of the respective Island Council might have with or 
without proper authority from the Councils issued what are 
purported to be appointment orders and the subsequent service 
certificates. We have good reason to reject the same as those do not 
reveal the applicants' nexus with the Administration of U. T. of 
Lakshadweep in order that they might have a cause of action before 
us, The applicants have not adduced any evidence to show that they 
were appointed against any posts sanctioned or approved by the 
Lakshadweep Adminitraiion................. 

In the case on hand the applicants were not employed against 
any posts sanctioned by t)ie administraiio/ and that would make all 
the d'erence. The Island Council or the Chairpersons, as the, case 
may be, for reasons best known to them, seem to have accommodated 
these people. They might rightly come under the wage employment 
programme as a poverty alleviation measure under the DRDA or 
they might have been.employed since the Village (Dweep) Pancha,vat 
authorities considered it expedient to give employment to them. It 
probably might have offered some succor by way of daily rated 
wages to the unemployed local persons ........ . .... ..... 

Neither the Panchayai authorities (respondents 4 and 5) nor 
the applicants have shown how the posts created/retained in addition 
to those sanctioned by the Administration could be considered 
regular. As mailers stand, the Administration of U. 7'. of Lkshadweep 
has no accountability as far as the matter of regularization of the 
applicants are concerned. The anxiety of the UT Administration to 
prevent misapplication of funds granted to the Village/District 
Panchayat for developmental purposes towards expendiiuie on 
account of wanton appointments of staff against posts neither 
created nor sanctioned nor approved is legitimate. 

21. The above decision was confirmed by a Division Bench of the High 

Court in ().P.No.28776/2001. Still later, OA No.1008/1997 and OA 

No.571/1998 were also dismissed by a common order following the 

decision mentioned supra. This order was also confirmed by the High 

Court in O.P.No,35164/2001. 



After referring to the above orders, the Division Bench of the High 

Court in Naderkoya (Supra) held that Lakshadweep Administration dd not 

have jurisdiction to frame scheme for absorption of casual employees in 

the service of the Panchayat. It was further observed that the question of 

absorption was arnatter which the Panchayat has to consider taking into 

account its financial status and various other administrative policies. The 

following are the observations of the Division Bench:- 

7n view of the above mentioned circumstances, we have no 
hesitation to hold that the Tribunal has committed a grave error in 
giving direction to Lakshadweep Administration to adopt the 
Department of Personnel & Training Casual Labour (Grant of 
Temporary Status & Regularization) Scheme 1993 and prescribe it 
prospectively to the Panchayais for granhing temporary status to 
casual labourers. The direction given to the Panchayat not to effect 
any appointments till the Lakshadweep Administration frames 
Scheme, is illegal and do not Jll within the jurisdiction of the 
Tribunal. Further direction given to the Panchaycit thai no casual 
workers would be retrenched on the face of availability of work falls 
within the domain of the Administration. In such circumstances, the 
order passed by the Tribunal in GA 820 of200l stands set aside. Il  

In this context, it is pertinent to note that in many of the cases, the 

Chairpersons of the Panchayats have issued orders of appointment of 

casual 	labourers. 	It is fairly conceded by the 	learned counsel 	for the 

applicants that such orders could have been issued only by the Executive 

Officer of the concerned Panchayat. Strangely, in some of the cases, the 

Panchayats are represented by their Chairpersons and not by the Executive 

Officers. 

There is yet another aspect of the matter. In the course of hearing of 

the cases, it was submitted by learned counsel for the applicants in some 

cases that different political parties are in power in various Panchayats. 

Equations of power have changed after the last Panchayat elections. Some 

of the orders of appointments were cancelled by the successor Committee 

in office of these Panchayats. More importantly, fresh engagements are 

being 	made 	on 	political 	basis 	and 	some 	of 	the 

disengagements/retrenchi -nents also have political colours. 



25. In OA 300/2013, the Chairperson of Village (Dweep) Panchayat of 

Androth island has appeared through Advocate R.K.Muraleedharan, and 

contended in the written statement, inter-alia, that termination of services 

of the applicants in the above case is exclusively within the jurisdiction of 

the Panchayat especially after issuance of Annexure R4(b) notification 

dated March 7, 2012 issued by the Administration of the Union Territory 

of Lakshadweep. It is pointed out by the learned counsel that by virtue of 

Annexure R4(b) notification issued in terms of Artièles 243(g) of the 

Constitution, the Panchayats are vested with powers and authority to 

function as institutions of local self governance. The learned counsel has 

invited our attention to various clauses contained in the above notification 

in support of the argument that.,the .Panchayats are vesd with the right 

and authority to "hire and fire" employees. However, it is conceded that 

the Village (Dweep) Panchayats have no power to regularize the services 

of the applicants though the .Panchayats are in dire need of the services of 

the applicants who are having sufiThient experience. It is further conceded 

by respondent No.4 in the above case that the Panchayats are not vested 

with the power to create, any post without prior approval of the 

Administration. 	. 	. 	.. 	.. 

Strangely, in most of the cases relating to employees engaged by the 

Panchayats, the Standing Counsel for the Administration himself has 

appeared for the Panchayats as well. 

Learned counsel for the applicants in some of the cases have invited 

our attention to various ,provisions contained in the Lakshadweep 

Panchayat Regulations, 1994 and the allied rules thereunder. While 

inviting our attention to Lakshadweep Panchayat (Grant-in-Aid) Rules, 

1997, Sri P.V.Mohanan who appears for the applicants in some of the 

cases, contends that once the Administration sanctions 'Grant-in-Aid", it is 

for the Panchayat to execute the various works like 	road 

construction/repair/maintenance, 	water 	supply, 	drainage, 	local 



development works, primary educatidn, health and sanitary scheme etc. 

For this purpose, the Panchayats can engage workers and therefore 

necessarily the Panchayats have the power to regularize or absorb casual 

workers, especially after the introduction of the L•akshadweep Panchayats 

Regulations, 1994. The learned counsel has invited our attention to 

Article 234(g) and Article 40 of the Constitution of India in this context. 

We do not propose to refer to or deal with identical arguments advanced 

by other learned counsel as well, since it has already been noticed that 

going by the decision in Naderkoya (Supra), this Tribunal has no 

jurisdiction to entertain this bunch of Original Applications relating to 

employees who were engaged by the Panchayats. 

Sri N.Unnikrishnan who appears for the applicants in OA 394/2013 

has raised a further contention that the casual labourers who have been 

working for more than 240 days in a calender year are entitled for 

protction under Chapter V (a) of the Industrial Disputes Act and that their 

services cannot be dispensed with arbitrarily. It is further contended that 

one set of casual employees cannot be replaced by another set of casual 

employees as held in State of Haryana Vs. Piara Singh - (1992) 4 SCC 

118. The learned counsel points out that some of the applicants in OA 

394/2013 have been working since 1994 while others have put in more 

than 4 years of service. 

The sum and substance of the arguments advanced by the learned 

counsel for the applicants in all these cases is that they may he allowed to 

continue in service, albeit on casual basis. It is true that the applIcants in 

all these cases, whether, in the category of Panchayat or non-Panchayat, 

have been working on casual basis for a large number of years. It has been 

noticed already that some of the applicants have been working since 1994 

and many of them since 1997. Quite a few of them have been working for 

peridds ranging between 5 to 10 years. There are only very few who have 

been working for 2-3 years or less. Most of them are still continuing on the 

basis of interim orders passdin these cases. 



30. When these cases had come up for consideration before a Single 

Bench (Judicial Member) on 3.7.2013, the following order was passed:- 

"9. 	Perusal of the applications reflects that save that in all the 
cases, the period of engagement at one stretch is limited to 89 days 
and with an artificial break of one day, the cases are not identical in 
other aspects, In many, the period of engagement is for over two 
decades, in some, specific qualifications have been prescribed; in 
some other the work cannot be carried out by all as such jobs 
requires either training or specialization or training. Admittedly, a 
number of applicants have been functioning as casual labourers for 
decades by now. Most of them have been through regular selection 
though some of those had not initially registered their names with the 
authority concerned. Some of them have been functioning in 
veterinary units which require special skill; some function as drivers 
and the like. In many cases, the wages are fixed per month. Thus, 
the applicants do not constitute a homogeneous group but a 
heterogeneous cluster. Continuance of interim order or vacation of 
interim order for all without intelligible discrimihation would not meet 
the ends bf justice. Keeping in view (a) the rights that might have 
been crystallized by some (e.g. in respect of those who have been 
functioning for a long time without the I intervention of the 
Court/Tribunal), (b) the qualifications prescribed in some cases, (c) 
the specialized nature of the job, which cannot be performed by all; 

the consolidated amount payable to some instead of wages on 
per day basis under the Wages Act, (e) the fact that many of the 
applicants are functioning under certain scheme, continuance of the 
interim order has to be considered differently for different categories 
of applicants though till now, by a common order on 4" June, 2013 
and thereafter the interim order has been passed. 

10. 	For this purpose, all the serving casual labourers should be 
identified and grouped as under 

Those who have put in more than 10 years of casual labour 
service, with or without the artificial 	break. These may 
include those who have been 	inducted with specific qualification 
of matriculation/I TI and the like and also those who have beer) 
inducted under specific schemes 

Those who have been inducted with specific qualification of 
matriculation or other specialized course beyond Matriculation, such 
as lTl, or possessing specialized skills, such as date entry operator, 
drivers etc. which job cannot be accomplished by ordinary casual 
labour normally engaged for manual works. This list may include 
those who have been engaged under some project or scheme, but 
not coming under (a) above, i.e. with less than ten years of service. 

Those who have been engaged under one scheme or the 
other (other than those who have been engaged under the Mahatma 
Gandhi national Rural Employment Guarantee Scheme (MGNREGS 
for short), but not those who come within (a) or (b) above. 

N 

N 



t . 
Those who come under the MGNRGS scheme 

Those who are mere casual labourers not falling under any of 
the above. 

Of the above, disengagement of the existing casual labourers 
and replacement by others in the waiting list, should be first in 
respect of (e) above. These casual labourers cannot claim any right 
to continue and they Mave to be rotated. And in their place, for 89 
days, those in the waiting list (wardwise/lslandwise) may be 
engaged. This again, should be after giving them a notice of two 
weeks before disengagement. The purpose of giving two weeks 
notice is that lithe casual labourers sought to be disengaged feel 
that they belong to category (a) or(b) above, they may make due 
representation and the same would be considered forthwith by the 
Administration and their decision communicated to such individuals. 

Similarly, those coming under group (d) above, i.e. those 
who have been engaged under the MGNRGS could be disengaged 
as in their case the scheme itself was affording employment for a 
period of a minimum of 100 days, which would enable those who 
are still waiting to avail of the benefit of the scheme. Such of these 
casual labourers could be disengaged after they have been granted 
100 days of work and hereagain, fter giving them a notice of two 
weeks before disengagement. 

In respect of (c), if the scheme under which the casual 
labourers have been engaged provides for certain conditions 
precedent for disengagement, it is subject to such a condition only 
their seivices could be disengaged. Rest of the casual labourers 
shall continue until further orders. 

In respect of (b) and (a), their sen/ices as casual labourers 
shall not be disturbed until further orders. The disengaged casual 
labourer (as contended by the counsel for the applicant in OA No;. 
507 of 2013), if falls under (b) or (a) above, i.e. with more than ten 
years of seniice or with specific qualification such as matriculation or 
the like (here stated to be ITI), he shall be re-engaged before the 
next date of hearing and confirmation given on the next date of 
hearing." 

31. Pursuant to the above order, the Panchayats/Departments have 

issued certain circulars which are marked as Annexure A5 to A8 in OA 

300/2013. Apparently, some attempt has been made to categorize the 

labourers group-wise as delineated in the above interim order. Thereafter, 

several employees were sought to be disengaged. Understandably, all these 

employees who laced the threat of disengagement have approached this 

Tribunal and those Original Applications are also included in this bunch of 

cases. It appears that the Administration has also sought to rely on the 



judgment of the Division Bench of the Kerala High Court in O.P.(CAT) 

No.133/20 12 and No.606/2012, contending, inter-alia, that its policy is to 

give minimum employment to maximum people at least for a few days in a 

year. In this context the Administration has also referred to some of the 

schemes floated by the Union of India which ensures minimum 100 days' 

employment in a year to maximum number of people. 

32. The short question that arises for our consideration is whether the 

applicants are entitled to get their services regularized or not. It has been 

noticed already that there is nothing on record to show that the applicants 

had been engaged against any sanctioned posts or that they were •so 

engaged after undergoing regular selection process. In our view, the 

Administration has been largely responsible for the prevailing unfortunate 

scenario. It may be true that the Administration or Panchayats in their 

anxiety to give some solace to a large number of unemployed people might 

have engaged these applicants on casual basis. Undoubtedly, their services 

were required in various Departments or Works as otherwise many of the 

essential services would not have been in operation. Because of the 

peculiar geographical nature of the tiny islands and also the scarcity of job 

opportunities, the islanders are destined to face this rigmarole withoyt any 

demur' or protest.. These people cannot aspire to get employment in the 

mainland also. The predicament of the islanders is understandable. 

However, going by the catena of decisions referred to above, it cannot be 

held that the applicants are entitled to get their services regularized. It has 

been repeatedly held by the Apex Court that there is no room for any 

sympathy for such casual labourers even if they have continued in service 

for a large number of years. 

33. But, in our view, the Administration has to necessarily give adequate 

consideration to those employees who have been working on casual basis 

for more than a decade or two. Similarly, the plight of those employees 

who have been working on casual basis for the last 5 to 10 years is also 

equally pitiable. These employees, in our view, are entitled to get the 
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benefit of relaxation in age and other essential qualifications to the extent 

possible when fresh recruitments are being made. It shall be ensured by the 

Mministration that the entire process of engagement of employees on casual 

basis (if it becomes extremely essential and unavoidable) is streamlined so 

as to avoid unnecesary legal complications in future. Appropriate 

guidelines/regulations can be formulated for engagement of casual 

employees in the projects (either seasonal or otherwise) that may be 

implemented in the island. 

We refrain from issuing any other directions since, in our view, it 

falls within the domain of the Administration. However, the Administration 

shall address the issue relating to all these. employees. who have been toiling 

for years together on casual. basis, with utmost compassion, and give them 

the benefit of relaxation in age, educational qualifications etc. while making 

regular recruitment. 

OrIginal Application Nos, 212, 266, 268, 299, 325, 347,354, 366, 

372, 380, 488, 499, 509 & 1225 of 2013 are disposed of with above 

directions. 

As regards other Original Applications, where engagements were made 

by Panchayats, it is held that this Tribunal does not have jurisdiction to 

entertain them. It will be open to the applicants to approach appropriate 

judicial forum for redressal of their grievances. These Original Applications 

are, therefore, dismissed. 

The interim ordeis in force as on today shall remain extended till 

April4,2Ol4 I 
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